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MOTION RE INTERNATIONAIL

SITUATION

THE MINISTER OF EXTERNAL
AFFAIRS (SARDAR SWARAN
SINGH): Mr. Chairman, I beg to
move:

“That the present internationai

situation and the policy of the Gov-
ernment of India in relation there-
to be taken into consideration.”

Sir, after the Rajya Sabha adjourned
for recess, there have been many de-
velopments on the ground and also
in the international sphere. It is not
my intension to go into the details of
the actg of aggression indulged in by
Pakistan commencing from 5th of
August. During the last session and
also at the beginning of this session,
#his hon. House has been kept fully
informed a%out the situation on the
ground by the many statements that
have been made by the Prime Minis-
ter of India and by the Defence Minig-
ter of India. Briefly, this massive
aggression started on Sth of August
when large numbers of armed perso-
wnel from Pakistan crossed into the
State of Jammu and Kashmir. It was
a regular aggression although the per-
sons who committed aggression were
not in uniform. It was an act of
aggression undertaken after a great
deal of preparation, a great deal of
training, which was imparted to these
groups in Pakistan’s territory and in
Pakistan occupied part of XKashmir.
These persons who crossed over came
well armed with modern automatic
weapons and other communication
equipment and several other facilities
which are the normal concomitants of
aggression by regular forces.

We approached Pakistan through
our High Commissioner. But it is in-
teresting that the President of Pakis-
tan, notwithstanding the fact that the
High Commissioner mentioned to him
that he had a message from our Prime
Minister, did not find it necessary to
see our High Commissioner, The
Foreign Minister of Pakistan and its
Foreign Secretary did see our High
Commissioner. But they said that
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Pakistan had nothing to do with these
armed aggressors and that it was
some local revolution. The whole
world knows by now that this story,
this fiction, of armed revolution in the
State of Jammu and Kashmir exists
only in the imagination of Pakistani
leaaders but there is no such thing in
the State of Jammu and Xashmir.
When Pakistan did not accept the res-
ponsibility for this aggression, India
had to take limited defensive action
to deal with these infiltrators in our
territory and it also had to take some
preventive action ang moved into the
main points of ingress which were
used by these infiltrators because we
had definite information that several
other groups in hundreds and thou-
sands were poised for further aggre-
ssion into our territory.

After this, the massive aggressien
by Pakistani forces started on the 1st
of September, when Pakistani forces
fully armed with modern tanks, with
air support and in regular formations,
crossed into the State of Jammy and
Kashmir, crossing over not only the
cease-fire line but also the interna-
tional boundary, and for several days
they were committing aggression ad-
vancing into our territory and were
threatening the only lines of communi-
cation between the rest of India and
the several parts of the State of Jammu
and Kashmir., When we were faced
with that position, we had to take de-
fensive action in moving into the
territory of West Pakistan on 6th of
September when our armed forces
crossed over into the Sialkot and
Lahore areas. I am mentioning these
dates because some supporters of
Pakistan always pick up the thread
relating to this aggression from 6th
of September when the Indian forces
in the exercise of their right of de-
fending our country moveq into Pakis-
tan’s territory when our own lines of
communication and our territory in
Jammu and Kashmir were seriously
threatened by a full-scale aggression
by Pakistan which had commenced on
1st September.
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It is significant that Pakistan always
talks of this conflict as having started
on 6th of September and all that hap-
pened from 5th of August to 5th of
September is conveniently forgotten.
The world knows that Pakistan start-
ed this aggression, starting from the
5th of August, with all the facts which
I have narrated a moment ago.

Then Sir, we have to gee as to what
were the objectives before the Pakis-
tani leaders when they started this
aggression and moveqd their forces in-
to the State of Jammu and Kashmir
on 1Ist of September gnd what were
the postures of Pakistani leaders even
subsequent to the 1st of September.
It is important to note this because
unless we know what were the parti-
cular objectives with which they had
embarkeq upon this aggression, we
will not be able to find out their sub-
sequent postures correctly and we will
not be able to make a full assessment
of their designs.

Mr. Chairman, on 1st of September
when the Pakistani armies advanced
into the Chhamb-Jaurian Sector,
President Ayub Khan of Pakistan
made a statement saying that Pakistan
was going to the assistance of the
people of Jammu and Kashmir who
were locked in a struggle against
Indian armed forces. This was the
object with which President Ayub
Khan had embarked upon this aggre-
ss on. Then, afterwards when the Sec-
retary General made an appeal to
both the countries in the month of
Sepiemper calling upon them to ob-
serve cease-fire immeditaly, in reply
to that appeal, the President of Pakis-
tan replied to the following effect; he
said:

“The concern of the United Na-
tions must extend to the implemen-
tation of UNCIP Resolution, as well
as to the observance of the cease-
fire Agreement. The cease-fire was
only the first wart to inter-related
and integral whole and, therefore,
insistence on a cease-fire can only
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be meaningful if there is a self-im-
plementing agreement to follow it.”

At each stage, while embarking
upon aggression, in response to any
overtures or appeals made for resto-
ration of peace, Pakistan was always
linking the political objective with
the starting of, or with any subse-
quent steps, in relation to this conflict.

Then, Sir, after these earlier resolu-
tions of the Security Council in the
beginning of September, the Secre-
tary-General paid a visit to the sub-
continent and visited both India and
Pakistan and in the course of his
talks with President Ayub and Prime
Minister Shastri he discussed the
various aspects and thereafter addres-
sed an appeal to both heads of Gov-
ernments to observe immediate cease-
fire without any pre-conditions.
President Ayub in his response, which
is contained in a written letter dated
the 13th September again linked
political conditions to the following
effect. In his reply he said:

“We would, therefore, urge that
if the conflict is to be resolved
and this sub-continent spared the
horrors of even wider war, the
cease-fire must be accompanied by
action which should resolve the
real cause of this conflict. This
would be possible if the cease-fire
is followed immediately by a com-
plete withdrawal of the Indian and
Pakistani Forces from the State of
Jammu and Kashmir, the induction
of the United Nations sponsored
Afro-Asian Forces to maintain order
in the State, and the holding of a
plebiscite in the State within three
months.”

So this was the response to the call
for peace. Whereas the whole world
was anxious that the shooting war
should come to an end, here was
President Ayub who was trying to
link it with impossible conditions,
conditions which he knew would
never be acceptable to India. To sug-
gest that India should withdraw 1+ ’ian
Forces from the State of Jamm: nd
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Kashmir is something which is pre-
posterous and totally unacceptable to
us. And still that was the condition,
along with several others, that Presi-
dent Ayub put forward to the
Secretary-General’s appeal.

Then, Mr, Chairman, the Security
Council met and adopted the Resolu-
tion of the 20th September. 1 will
not go into detail because that matter
was discussed in great detail on an
earlier occasion; I would not go into
these details at all. I would, how-
ever, like to point out one thing,
namely, that the Resolution of 20th
September, even when it was being
adopted by the Security Council, was
not acceptable to Pakistan because the
Pakistan’s representative made a state-
ment towards the end of the Security
Council discussions on the 20th Sep-
tember and said:

“I would, therefore, request the
members of the Council to consider
these aspects again and not to
accept and adopt this draft Resolu-
tion.”

This was a very clear stand that
Pakistan had taken with regard to the
Resolution of the 20th September.

Sir, I would also like to mention
that the representative of Jordan,
who during the Security Council
meetings, from the very beginning
had taken an attitude which was not
an objective attitude but was heavily
loaded in favour of Pakistan, abstain-
ed from supporting this Resolution of
the 20th September presumably on
the ground that it did not meet the
Pakistani viewpoint., This ig the
Resolution that was adopted on 20th
‘September. Therefore, Mr. Chairman,
towards the conclusion of the last
Rajya Sabha session, the Government
was able to announce that cease-fire
effective from the 23rd September
was being accepted. We have now to
take into consideration the events
that took place after the cease-fire.

Sir, after a lapse
months, the positio-

of about two
n the ground
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is fully known to this honourable
House. Unfortunately, violations of
the cease-fire agreement by Pakistani
troops still continue. Till today over
a thousand of these violations have
been reported by the Indian side
through their representative and also
through the Armed Forces to the
United Nations Military Observers
and to the United Nations.

SHRI M. RUTHNASWAMY
(Madras): The hon. Minister said
hundreds or thousands?

SARDAR SWARAN SINGH: Over
a thousand. The number runs into
over a thousand, not hundreds because
in all these sectors there are very
large number of violations that are
taking place, and the situation there
is very, very uneasy.

SHRI G. RAMACHANDRAN (Nomi-
nated): You mean thousands of
violations after the cease-fire?

SARDAR SWARAN SINGH: Viola-
tions really would be after cease-fire
because before the cease-fire, fighting
was going on. So, Mr. Chairman, the
position on the ground, particularly
in the Rajasthan sector, has been
particularly disquieting. It appears
that Pakistani leaders during the
continuance of the hostilities had fed
their people on exaggerated accounts
of the Pakistani success on the battle-
field, and when the actual cease-fire
came about, then they knew that the
real truth, the physical presence of
the Indian Forces in the Sialkot and
Lahore sectors would be there for
anybody to see. They started there-
after the persistent effort to take pos-
session by committing further aggres-
sion of large areas in the Rajasthan
area because in that area, as the hon.
Members are no doubt aware, there
is not much population, and just by
taking a few handful of troops they
can demonstrate that they have taken
possession of large areas. Just by
taking a jeep round, they can tell
their own people that they have taken
possession of large areas in the Rajas-
than territory.
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I am mentioning all these facts
because this attitude has to be weigh-
ed in the light of the various postures
that had heen consistently adoptied by
the Pakistani leaders. They had
embarked upon this aggression with
particular objective. At every stage
they were trying to bring in efforts
for peace with the realisation of their
objective, and even after the cease-
fire was brought about, they still con-
tinued to persist in pursuing their
objectives,

It is true, Mr. Chairman, that the
original rather bellicose statements
when the Pakistan Foreign Minister
talked of war of thousand years are
now no longer heard, still the
thousand-year war now is put for-
ward as a coniinuous confrontation
till the Kashmir problem is solved,
not on merits or on facts, but in
accordance with the way Pakistan
desires that it should be solved. So,
if this is the type of attitude, we have
to very seriously consider as to
whether Pakistan is serious in main-
taining peace and in co-operating in
a purposeful manner in working
out plans for withdrawal of armed
forces. We on our side have made
the position clear that this war had
been forced upon us by Pakistan
aggression That is the real fact, the
central fact of this India-Pakistan
conflict, namely Pakistan’s aggression
and Pakistan’s aggression which they
had started to realise certain objec-
tives.

We are prepared to observe peace.
We are prepared to work out plans
for withdrawals also, But such plans
must include all armed personnel, and
we must be assured that there will
not be further repetitions of the state
of affairs that we had to face start-
ing from the 5th August. But any
attempt to link these peace efforts
with any so-called political issues is
something which is totally unaccept-
able to India. We have made the
position firmly clear in the UN,, in
the international community and to
Ml members of the Security Council
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and all other States that Jammu and
Kashmir is an integral part of Indie
and no amount of pressurisation will
deflect India from this firm stand.
This is the clear position that we
want to be understood and let there
be no ambiguity on that score. In this
light ‘we have to view the meeting of
the last Security Council or the series
of the Security Council meetings, At
the time of the last Security Council
meeting, Pakistan had made a com-
plaint that certain things were hap-
pening in the State of Jammu and
Kashmir, particularly in the Valley
which she wanted to raise in the
Security Council. These related to
arrests of the leaders, students’ agita-
tion and several other law and order
matters which are within the exclu-
sive jurisdiction of the Government
of Jammu and Kashmir. India made
the position clear that India is pre-
pared to co-operate with the efforts
that might be made by the Security
Council to restore peace and also te
engage in working out plans for the
withdrawal of all Armed personnel
but the internal situation in Jammu
and Kashmir is a matter which is
entirely within the jurisdiction of the
Government of Jammu and Kashmir,
a Government elected on adult fran-
chise and responsible to the local
legislature. Any dragging of India
into any international forum and to
make India answerable to what hap-
pens in the valley is something which
is totally unacceptable to us. So it
was on that basis that we took the
stand and when Pakistan persisted
and the Security Council actually
brought on the agenda the Pakistani
complaint, we made the position clear
and we said: ‘We are not prepared to
participate in these discussions’. We
dissociated ourselves from any discus-
sions of a like description. In retros-
pect, I am fully convinced that the
step that we took was® the correct
one, the right one and it did impress
all members of the Security Council
by the stand of the Government of
India and also by the seriousness that
India attaches to this problem. It is
true that in the past sometimes dis-
cussions about purely this internal
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several other parts of India did come
up for a sort of mention by one party
and contradiction by the other in
earlier meetings of the Security Coun-
il but let us not forget that those
meetings were held in a different |
context altogether. In the present
stage when Pakistan resorted to acts
ol aggressions, when she sent these
armed people in thousands and creat-
ed a situation there which had to
tackled by the local Government, by
the State Government, as a law and
order situation, we cannot accept
that position. Pakistan on the one
hand continues to commit this surrep-
titious creeping aggression and at the
same time drags us to the interna-
tional forum and asks us to explain
the various things which she herself
had initiated by resorting to that act
of aggression. This is a position
which is a completely changed one
and we cannot permit Pakistan to
have it both ways—to continue this
type of aggression and create diffi-
culties and when a local Government

situation not only in Kashmir but in }
|

established by law tackles it in a
proper manner, in a manner which
they think proper, they are not

answerable to any international com-
munity. I want to make the position
clear. I do mot want other countries
to have any misunderstanding about
our position. We are ansxious to
explain to everyone that what is being
done in Jammu and Kashmir is some-
thing normal, something usual and
js the handling of a law and order
situation but we are certainly not
answerable or accountable to any
international forum, mnot even the
Security Council, about the manner
in which we run our affairs or the
Government of Jammu and Kashmir
run their affairs in the State of
Jammu and Kashmir, This was a
basic point and we stuck to it and it
had the desired effect. In the Secu-
rity Council discussions members
were careful not to adopt anything
which might go beyond the earlier
resolutions and they reiterated only
the earlier resolution of September 20,
Suddenly this repetition or reitera-
tion of 20th September resolution
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which was unacceptable to the chief
delegate of Pakistan when it was
adopted on 20th September, when it
is reiterated now, is described by
Pakistani leaders as something accept-
able to them. Well, I welcome this
change and I hope that this change
of attitude is genuine and they are
genuinely interested in restoring
peace but I am sorry that at the same
time although they have come down
a great deal from their original talk
of a thousand years’ war and are now
talking of confrontation, even this
talk of confrontation is nothing but
bellicosity and the sooner they give
up this bellicose attitude the better
for them and they can view the whole
situation in the proper perspective
and may mnot continue to cling te
shadows and some imaginary ideas
about this.

During this conflict, Pakistan com-
mitted several other acts of a highly
reprehensible character. The manner
in which they treated our High Com-
mission staff and the High Commis-
sioner himself in Karachi and else-
where is something which is unheard
of in diplomatic history anywhere in
the world. Hostilities had broken out
in other parts of the world but that
the residence of the High Commis-
sioner should be searched and that
members of the High Commission
gshould be subjected to all indigni-
ties including searches is something
which is unheard of in the inter-
national relations anywhere, in any
part of the world.

Then these illegal acts like seizurs
of several cargoes and ships and the
like is something Wwhich is absolutely
unjustified. I do not want to go into
all those details. There is one other
thing which I would like to mention
about this before I pass on to other
matters.

The collusion between Pakistan and
China about which we were aware
for several years and some idea of
which was available when the Pakis-
tan and Indian Foreign Ministers’
conference started in Rawalpindi im
December 1962, appears to have
become much deeper in the course of
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these years. I would like to recall
to this House that in 1962 also when
the two Ministers, myself and Mr.
Bhutto, were to talk about an equit-
able settlement between the two
countries, about Kashmir and other
matters, and I visited Rawalpindi for
those discussions, when I reached
there, when on the next day the dis-
cussions were to start, on the pre-
vious evening, Pakistan and China
had announced that an agreement had
been arrived at between China and
Pakistan about the settlement of the
boundary between the Sinkiang Pro-
vince of China and the State of
Jammu and Kashmir. It was very
striking that they were discussing the
question of Jammu and Kashmir with
India and when the discussions were
to start and these discussions were
initiated as a result of the Chinese
aggression upon India and when the
talks were to start on the next day,
on the day before that they announc-
ed an agreement in principle between
Pakistan and China about a part of
Kashmir which was the subject
matter of discussion. Over these
years this thing which was exhibited
at that time developed and it appears
it became very thick. When the two
forces—the armed forces of India and
Pakistan—were interlocked and fierce
battles were going on and the Pakis-
tani forces were retreating at several
of these fronts, in the month of Sep-
tember, China came to Pakistan’s
rescue. and gave India an ultimatum
on the 16th of September completely
toeing the Pakistani line on the issue
of Jammu and Kashmir, and also
hurling accusations against India,
which were so trivial, and the langu-
age was highly offensive and highly
provocative. There could not be a
clearer proof of collusion and work-
ing together between Pakistan and
China than the timing of that ulti-
matum to India and also, if we look
at the content of that ultimatum, then
no doubt is left about this sinister
eollusion.
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from Pakistan, and in that respect I
am sure that the great unity shown
by the people in India, the valour of
our armed forces, the vigilance of our
police and the very hard and sustain-
ed work put in by all people who
were entrusted with this task of
defending the honour and integrity of
India at that crucial time will always
be there to meet any challenge that
India may have to face again. We
have to be in this state of prepared-
ness and we cannot relax our efforts
in this connection.

Duyring this period, Mr. Chairman,
we have had experiences of many
kinds. We had, on the one hand, the
support and understanding and objec-
tive appreciation of our position in
this India-Pakistan conflict from seve-
ral countries, and we were also sur-
prised and pained to find that certain
countries did not bring in the requi-
site objectivity in understanding our
viewpoint, and took attitudes which
were not based on facts, which were
partial to Pakistan and loaded against
us. It is not my intention, Mr. Chair-
man, at any rate in my opening
remarks to go into any great deal
about all that, but there are some
countries which I would like to men-
tion even at this stage, and 1 would
reserve my remarks for reply with
regard to others. Amongst the non-
aligned countries we had great under-
standing of our position by Yugoslavia
and also by the United Arab Repub-
lic. Yugoslavia is an important non-
aligned country and we have always
had the Dbest of relations and
co-operation with Yugoslavia. Our
Prime  Minister visited Yugosla-
via 3 few months Dback, and
our President visited Yugoslavia
after the present conflict. On both
these occasions our Prime Minister
and our President were received with
great warmth by the people and the
Government of Yugoslavia, and there
was a complete understanding of our
position in this conflict and our posi-
tion in Kashmir. We greatly value
this friendship, and this shows that,
amongst the non-aligned countries,
those countries, which have kept



2185

Motion re.

themsgelves informed appreciate our
position, and they know that India’s
stand in relation to Kashmir and also
in this conflict is a just one and a
correct one. All this is reflected in
the communique also, which was
issued at the end of our President’s
visit to Yugoslavia. We have also other
very close relations, economic and the
like, with Yugoslavia—trade, com-
merce, technological association and
collaboration. U.A.R. President
Nasser has always shown a great deal
of understanding about all matters
concerning this part, and he knows
fully well the relationship between
India and Pakistan, and India’s posi-
tion in Kashmir, and it is no secret
if I were to say that it was the efforts
of President Nasser and some of his
other colleagues at the time of the
meeting of the Arab summit leaders
at Casablanca that the resolution
that was adopted at Casablanca was
a resolution in general terms, and
notwithstanding the efforts of several
other countries which were represent-
ed in that conference, Pakistan’s
viewpoint either about the plebiscite
or about the earlier resolutions of the
U.N. Security Council ot 1948 and
1949 were not mentioned in that reso-
lution. Otherwise also the attitude of
the U.A.R. President has been one of
understanding. There are several
Arab countries which have been
appealed to by Pakistan in the name
of religion, but they have consistently
turned down that appeal, and they
are conscious of the fact that the
problem of Kashmir in relation to
India is not a religious question. And
even on the basis of the number of
Muslims in Jammu and Kashmir, it
is only five per cent of the total
number of Muslims in India, and
therefore to treat this as a religious
issue in the mame of any religion is
something which is not accepted by
a large number of Arab countries.
And we have, therefore, to continue
our efforts to explain our viewpoint
and to cultivate our friendship with
non-aligned countries,

SHRI M. RUTHNASWAMY: What

was the date of the Casablanca con-
ference?
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SARDAR SWARAN SINGH: About
the countries in South-East Asia I
would venture to mention Malaysia
and Singapore. Singapore, as you
know, Mr. Chairman, became a sepa-
rate State only a few months back.
We wish  Singapore all success in
stabilising their position and in their
development programmes. We had
the honour of welcoming the Deputy
Prime Minister of Singapore, and
also the Foreign Minister and the
Education Minister there, and there
is full understanding between us and
Singapore, and we will continue to
take a friendly interest in their wel-
fare and development.

With Malaysia we have had very
friendly relations, and I am happy that
Malaysia, on an objective assessment
of the situation, has understood our
viewpoint completely, and in relation
to the conflict as also on the question
of Kashmir Malaysia has lent the
Indian viewpoint full support in the
United Nations and also in the Secu-
rity Council, anid this is based on
their understanding of the situation
and of our friendship with them. We
ourselves are very much interested
in their development and progress.
Malaysia and Singapore are countries
where democratic institutions, like
ours, are flourishing, where they have
got multi-racial and multi-religious
societies just as we have multi-reli-
gious and multi-lingual societies here
in Inlia, and therefore their success
and our success are more or less on
the same lines with the same objec-
tive, and this binds us still further in

bonds of friendship and in bonds of
understanding.

Mr. Chairman, Sir, with regard to
the attitude of major powers, 1 am
purposely not making any statement
at the present stage. May Dbe that
the Prime Minister himself may like
to intervene in the debate and so 1
would like that aspect to be dealt
with by him and, if necessary, 1 will
revert to this matter and several
other matters in the course of my
reply if the Prime Minister somehow
does not find it possible himself to
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participate in the debate.
-1 P.M, There is ene thing, how-

ever, which I would like
to say before I -conclude. It is
true that we have been very gravely
concerned with our own affairs,
because we were involved in a very
major conflict with Pakistan, Our
first thoughts, our first attention,
naturally got all the time concentrat-
.ed on dealing with this problem. PBut
let us not forget that we have to func-
.tion in a wide world, a world in which
we have always played a significant
role in combating the forces of reac-
tion, in combating the forces of
medieval colonialism, and our fight on
that front continues unabated. The
happenings in Rhodesia about which
I made a statement in this House
some days ago have created a situa-
tion which has caused the gravest
_concern to us. Here is a racist mino-
rity government which has usurped
_illegally the power of government and
has unilaterally declared indepen-
dence. We have always taken the
view that there must be a government
,elected on the basis of one man one
vote, before any transfer of power
can take place and it is the responsi-
bility of the Government of the
United Kingdom to ensure that this
illegal declaration of independence is
thwarted. Otherwise the situation
may take a highly explosive turn.
This is a very, very vital issue and we
must fully understand the implica-
tions of this. Any racist conflict
taking a violent shape in Rhodesia is
bound to have repercussions and
ramifications which will be much
wider and these will be very very
far-flung, and this might really
involve a major part of the world in
this conflict. Therefore, the strongest
terms that we can think of in con-
demning what has happened in Rho-
desia are not strong enough. We will
have to continue our efforts in con-
sultation with the African couniries
and we will lend all possible sup-
port to any action which may be ini-
.tiated by the Organisation of African
Unity, to deal with the situation.
-There have already been some con-
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sultations which we are anxiously
awaiting the outcome of those consul-
tations. In the meantime, the con-
science of the whole world has been
roused about this. The enforcement
of sanctions, I hope, will have some
effect and the situation may be capa-
ble of being retrieved. although the
situation would not have taken an
ugly turn if the British Government
had taken timely steps and takem
strong and determined action much
earlier,

The situation in Aden is another
situation which causes all of us much
concern. Whatever little Constitution
they had there, has been abrogated and
a reign of terror obtains there. We
have always had our sympathies and
support for the freedom fighters who
are struggling there to establish their
independence and we lend full sup-
port to them in the establishment of
their freedom and their independ-
ence. The areas still under colonial
domination and racist regimes are the
areas where the peoples of the world,
particularly those of Africa, Asia and
Latin America, have to concentrate
their efforts to liberate themselves.
Angola, Moze* ~ ~'que and South Africa
are the regioi.s where there is the
greatest need for concentrated effort
and action to end the racist and colo-
nial regimes there. We will continue
to take the maximum of interest in
their early liberation and freedom and
we will lend full and solid support
to all efforts that are directed for
bringing the peoples of those coun-
tries nearer the cherished goal of their
freedom and independence.

Mr. Chairman, I would not like to
say more on this occasion. I will deal
with several other matters in the
course of my reply because I want to
give more time to hon. Members to
put across their viewpoints. But
before concluding I would like to say
that suggestions have been made in
the course of several weeks that we
should change our basic policy of non-
alignment and peaceful co-existence
I want to make this position catego-
rically clear, that our adherence to
the policy of non-alignment and
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peaceful co-existence is not only a
policy which enables us to have inde-
pendence of action in any given
situation—it is a necessary symbol of
our freedom and independence—but
even in the interest of our enlighten-
ed self-interest this is the correct
policy and we should continue to
adhere to this in a steadfast and firm
manner. Let us not forget that it was
the call of a large number of non-
aligned countries, the call by the two
super powers, the two big powers, the
United States of America and the
‘Soviet Union, that was raised when
we were threatened by the Chinese
ultimatum during this conflict with
Pakistan. If we had not been pursu-
ing the independent policy that we
had pursued all these years, we
would not have got this support in
this complicated situation when we
faced two dangers one from Pakistan
and the other from China, If we had
not been pursuing the policy of non-
alignment we would not have got
support in facing both these dangers
that we had to face, namely, from
China and from Pakistan. Some
times, when we isolate one from the
other, or when our minds are obsessed
by our difficulties, when we feel
harassed, we think of easy solutions
and we think of some bright ideas
that we could line up with this group
or that group. But that would be a
short-sighted step. We will have to
stand on our own legs, get strength
from whatever source we can and
continue to adhere strongly and
steadily to the policy of non-align-
ment and peaceful co-existence, for
that is the only policy which gives us
honour and which gives us freedom
of action. Thank you very much.

The question was proposed.

MR. CHAIRMAN: There are two
amendments, one in the name of Shri
Chordia and the other in the name
of Shri Sadig Ali.

SHRI V. M. CHORDIA (Madhya
Pradesh): Sir, T beg to move:

1. “That at the end of the motion
the following be added, namely:

[22 NOV. 1965 ]

International situation 219

‘and having considered the same,
this House regrets that the Gov-
ernment is yet reluctant to orient
its postures in foreign affairs more
realistically in the light of our
recent confrontation with Pakistan
and China, and specifically suggesis
that—

(a) in view of Pakistan’s naked
aggression on our territory both
the Indus Canal Waters Agree-
ment and the Kutch Agreement
be deemed annulled and India
declare itself absolved from all
obligations and commitments
under the Agreements;

(b) Government must take
rational note of China’s entry into
fhe nuclear club, abjure all
notions of pseudo-pacifism and
resolve to build up an indepen-
dent nuclear deterrent;

(¢} Government should with-
draw its support of China’s entry
into the United Nations;

(d) full support be extended te
the case of Tibet’s freedom;

(e) the Ilopsidedness in our
Middle-East policy be removed by
establishment of full-fledged rela-
tions with Israel;

() an all-Party committee be
formed to reappraise the worth
of our membership of the Com-
monwealth against the background
of recent experiences and parti-
cularly in the context of the
British Government’s hostile role
in the recent war with Pakistan;
and

(g) the recent naval bases set
up by the British Government in
the Indian Ocean should be taken
advantage of hy us to make
friends with Afro-Asian coun-

tries’.

SHRI SADIQ ALI (Rajasthan): Sir,
T move:

2. “That at the end of the motion,
the following be added, namely:
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‘and having considered the
same, this House approves of the
said policy’.”

The questions were proposed, J

MR. CHAIRMAN: Mr. Dahyabhaij

Patel. The House will continue till
1.30 p.M,

SHR] DAHYABHAI V. PATEL
(Gujarat): Mr. Chairman, Sir, I have
listened patiently to the speech of the
hon, Minister of External Affairs. T am
wholeheartedly with him when he
referred to the sense of unity that
was shown by the people in the face
of the Pakistani aggression and when
he was praising the valour of our de-
fence forceg and also of our police on
the border who had a very difficult
time and it is gratifying that they
stood at their post of duty and against
heavy odds I am alsc glad that they
hav. been able to wipe off the igno-
miny that came to them, not bacause
of their own doing, but because of
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some muddling in policies which re-

sulted in their suffering that ignominy !
a few years ago. I am afraid I cannot ‘

go further in agreeing with him, Qur
policy of non-alignment and peaceful
co-existence came to an end when the
Chinese hordes rushed at our borders.
The Bandung Conference at which we
boasted so much and gave offence to
Pakistan unnecessarily
Pakigtan’s resentment and wanting to
retaliate in some form or the other,
This policy of peaceful co-existence
and non-alignment paid us dividends
to a certain extent and perhaps it we
had not wasted so much time and so
much of the country’s money in try-
ing to boost that policy, in trying to
show the advantages of that policy to
the world but had concentrateq more

on building up our own internal de- |
fences and our own internal strength. |

we would have been in a very much
better position then and even now.

SHRI G. RAMACHANDRAN: May |
1 ask him one question?

resulted in |
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SHRI DAHYABHAI V. PATEL:

Please, after I finish, My time is Jimit-
ed,

We were in difficullies primarily be-
cause we had a predecessor to the
Minister who was entirely mistaken
on these matters and particularly the
Defence Minister who misled us, who
misled the Prime Minister, who misled
the country and hence we are now im
this mess, (Interruption) He migled us
into making appointment ot officers in
the Defence Forces as a sort of clique
ang intrigue. He misled us into mak-
ing one part of a tank in Calcutta, the
second part in Jabalpur and the third
part in the South. He misled us into
making coffee percolators, bath-tubs
and photographic enlargers in the best
ammunition factory that we have at
Calcutta.

SHRI AKBAR ALI KHAN: (Andhra
Pradesh): He had the Gnats also,

SHRI DAHYABHAI V. PATEL: We
could have done much better with the
amount of money that we have spent
on all these items in these days. 1

am, Sir, reminded constantly of the
Gnatas. Is it the Gnats or the
bravery c¢f the Armed Forces, the

bravery of the persons driving them,
sitting in them that has resulted in
thiz success? I say that it is not the
Gnats but the exemplary sense of duty
and devotion, the exemplary and self-
sacrificing nature of the pilots who
were sitting in them that secured this
success. It is good that in the last
three years the training in the Armed
Forces hag been streamlined and all
the chaos and confusion that was
brought about in the Krishna Menon
regime has been set right, The ‘for-
eign policy, let me say very frankly,
has been a failure, failure, failure. Qur
failure was in letting down Tibet, to
my mind a very high moral failure.
India hag been taking a high moral
stand always and has been trying to
show this {o the world. With what
face can we dare to do so today when
we have let Tibet down, when we
alloweq & treacherous nation to come
and concentrate there? We did not
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even help ‘or facilitate the Dalai Lama
to go to the United Nations and put
his case there. We have made some
#riends cold because of our attitude
in this respect, We have been looking
for friends. The Minister has told
us of certain friendg but I have not
been able to understand why there
‘was no positive reaction or positive
friendship shown to our case which
‘was baseq on such high moral plane,

Motwon re:

There was a clear case of aggression '

on our country but no country named
the aggressor. If there is aggression
and if there is an aggressor, there is
a procedure set down by the United
Nations to deal with the aggression
and the aggressor. It is because of
the utter failure of our External
Affairs Ministry that they have not
been able to persuade the world to ac-
cept that there had been aggression
and that the necessary steps should
be taken against the agressor. Only
two days ago we had a long-drawn
out debate on the failure of our ex-
ternal publicity. It is not external
publicity alone that has failed, it is
a failure all along the line. It is
failure to distinguish between a real
friend and a foe. Who are your real
friends?

SHRI 1. K, GUJRAL (Delhi): Who
is the real friend?

SHRI DAHYABHAI V. PATEL:
People who let you down, people
who are afraid of naming the ag-
gressor. If that is what you
call .

SHRI G. RAMACHANDRAN: Ac-
cording to you?

SHRI 1. K. GUJRAL: The United
States has named the aggressor.

SHRI P. K. KUMARAN (Andhra
Pradesh): The United States of
America.

SHRI G. RAMACHANDRAN: Let
him say that.
SHRI DAHYABHAI V, PATEL: I

wil] allow the interruptors to calm
down for a minute; it helps.
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; do not know whether peoble in
this country have heard recently
about Taiwan and Madam Chiang
Kairshek’s open condemnation of
Pakistani aggression in New York.
Yet, our country will not recognise
their friendship. Today, in the course
of questions on food, in the course of
questions on the Tonnage Club, etc,
there was mention made about tai-
chung rice, the rice that is used by
these people but our country will not
have anything to do with them, We
will not have diplomatic relations and
so the Rice Research Station for which
crores and crores of rupees come
through the United Nations, through
the Rockefeller Foundation, come to
us indirectly through the Philippines
where the Rice Research Station has
gone instead of coming here where
it was offered first and where it was
reffused. We are getting that seed
from Manila instead of getting here
directly. See the number of precious
years that have been lost in this case
because of these policies. Therefore,
it is ¢that I commenced by saying that
it is a case of failure of the policy.
We refuse to call a friend a friend, We
have two small countries on both sides
who have made a success of agricul-
ture but our misguided foreign policy
prevents us from looking to them, pre-
vents us from copying their example
and, therefore, we lack self-sufficiency
in food and, therefore, the people of
this country must tighten their belts
more and more, they must tighten
their belts because of the war. Where
will our economy go? While it is being
recognised in oertain quarters, I do
not think the Government of India
has recognised sufficiently that the
real threat to our security and the real
danger to us is not Pakistan but it is
Red China. It is true that Pakistan
has committed aggression on us. We
are sufficiently strong enough to meet
it. TIf we had been better prepared
perhaps an aggression of this type
would not have been thought of even
but what happened to us at the time
of the massive Chinese invasion a
fow years ago was perhaps the reason
why pakistan could even think of
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such a nakeg aggression agamnst us.
It 18, therefore, the failure of our
Government that has resulted in this
situation, Our Government failed to
protect our borders at Rajasthan, We
are told it 1g a very long and large
border but the border has been there
for years and the Government also
has been in that position for a long
time. The Government should have
been at least sufficiently informed of
the designs of Pakistan, Then why
did they not take measures to
protect the border? We have been
told that a large number of in-
filtrators were going mto Kashmir
1n the last year and a half. The num-
ber of Pakistan: infiltrators arrested,
as admitted by our Government, sure-
ly did not crosg into Kashmir over-
night, Surely they did not cross the

distance, the long distance, right up to
the other side of Kashmir overnight.
Then what was our Government do-
ing? Have we a Government there or
not? Have we a police force there?
Have we got a Military Intelligence
there? If we have, why did they not
give us thig information and why was
Pakistan able to come so far, stealthily
if you please, and consolidate its posi-
tion partly at least at the time of the
aggression? Therefore, I call it our

failure.

I must also say that our propaganda
has tfailed. Al] India Radio’s dealing
with the situation js far from satis-
factory. There wag failure to keep
the world informed. Of course, there
also the policy of the Government
comes in, It was a silly thing to
cance] the VOA deal. That is why
whenever you try to listen to the All
India Radio you first get Pakistan
Pakistan has got a more powerful in-
strument for broadcasting and it is
easily caught on the radio while you
try to tune in. That is also because
of our folly A deal that was offered
to us, to which the Prime Minister
himself set his signature, there was
no reason to back out I think it was
again failure on our part.

There are no signg of trying to
eorrect the earlier mistakes. Perhaps (

\
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that 1s going to land us into mpre and
more trouble. I would like the Gov-
ernment to revise its policy in many
of these matters. It is only by doing
so that we wil] be able to build up
our position correctly. Why do we
muistrust the friendgs who always come
to our aid. There 1s a lobby in this
country which seems to be allergic to
Amerwcan aid and that is the aid on
which we have always subsisted. T
would like the Members of the House
to take a little more interest and see
the amount of aid that comes to us
from different countries, We have
been reduced to a position, because
again of the failure of this Govern-
ment, that we take aid from wherever
it is possible. Look at the large amount
of aid that we have received; look at
the terms on which we have received
and then perhapy we wil] be able to
judge things better.

DR. GOPAL SINGH (Nominated):
Every country is doing it. Britain is
doing it; USSR. is doing it

SHRI DAHYABHAI: V. PATEL:
Whether you like it or not we got €9
per cent of aid for the First Five Year
Plan from the United States. At that
time there was no aid from Russia.
For the Second Five Year Plan we
received 54 per cent.

SHRI NAFISUL HASAN (Uttar
Pradesh)* Going down,

SHRI DAHYABHAI V PATEL:
Yes; if you think that is going down.
Perhaps you are unable to absorb
more. We got five per cent from the
Soviet Union. For the Third Five Year
Plan we got 59 per cent from the
United States and 8 per cent. from the
Soviet Union. Of course for the first
year of the Fourth Plan it was 89 per
cent from the United States. So we
receive the largest amount of aid from
the United States We received only
6 per cent. from the Soviet Union.

SHRI P. K. KUMARAN: Give some
break-up of this.
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SHRI DAHYABHA] V, PATEL: 1
am 1n g position to give all the figures
but I know my time ig limited. It is,
therefore, that I would like our Gov-
ernment to reconsider its policy. After
all the quantum of help that we get
has some relation though all the aid
that we get we are told is without
strings.

Then how do we tackle our food
problem? Very foolishly we are living
a very hand to mouth existence in the
matter of food. If we do not get one
ship tonlorrow we are in difficulties.
That is also linked to our foreign
policy ag I said earlier because we do
not learn to grow more focd when we
can. If as was said this morning
Mr. Pandeya from Gujarat and other
people who are in this Tonnage Club
can grow more food, more wheat,
more rige, in this country what is the
Government doing all these years?
Why did they not find beiter people?
Why dij they not find people in the
Ministry of Agriculture to publicise
thig fact all over India and advise
people. Wherever countries have made
a success of agriculture it has been not
merely the enterprise of the people
but a considerable amount of know-
ledge, help and guidance comeg to
them from the officers of the State,
Arg we doing it here? We have fail-
ed to do it. Therefore, we are in this
situation and this is alsg because of our
foreign policy.

Sir, atter the hostilities broke out—
I have pointed this out a month ago—
there wag a cable to our External
Affajrs Ministry from a journalist who
wanted to come and observe the situ-
ation I personally made representa-
tions to sp many people in the Exter-
nal Affairs Ministrv. He had come
half way right upto Bangkok and
wanted to come to India to see things
but he is still waiting. It i3 more than
a month, This is how we give our
case to the world. If we do not have
diplomatic relations with a country is
it a reason that we do not allow even
journalists from that country to come
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and understand our case? I thought
this was a very poor way of selling
our case to the world when already
we are misunderstood. You are mis-
understood because of vour wrong
policies, because of your trying to
stand on a ver high pedestal and
preaching to everybody without the
strength that is necessary in yourself
to be able to do that. Sir, if our for-
eign policy is to succeed it has to be
completely reorientated.

SOME HON. MEMBERS: How?

SHRI DAHYABHAI V., PATEL: 1
would only emphasize all the critic-
ismg that I made in thig House {wo
years ago when an effort was made
to try to prevent me from going to
Taiwan. I pointed out to the Minister
for External Affairs and tp the Prime
Minister also that one of the Resolu-
tions passed at the Conference was
condemnation ¢f the Peking-Pakistan
axis. This was nearly two years ago.
Well, our Governmeng still persists in
its pig-headed attitude of putting a
blanket ban on all literature, whether
it is literature concerning food or
whether it is literature concerning im-
proved methods of agriculture, com-
ing from that country It is no use the
Minister telling me that the ban has
been removed. Even tili today the
literature that come; in my name and
in the name of another ex-Member
of this House, Raja Mahendra Pratap—
he is from the other House; I mean
of Parliament—has been stopped by
the Customs at Calcutta and they say,
‘If you want it come and explain;
otherwise in a short time we will
destroy it This is a very wrong
way of doing things. Therefore I
say that the whole policy cf our Ex~
ternal Affairs Ministry is completely
misguided and needg to be 1eorientated
if we are to succeed and if we are to
let the world know the correctness of
our case. I would, therelore, appeal
to the Prime Minister-—unfortunately
he is not here—Shri Lal Bahadur
Shastri, who has shown imagination,
who hag shown realisativn that some
of these wrong policies have landed us.
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into difficulties that a change of
policy has to be made. Waether he will
be able to rise above the intrigues and
the forces in his own party that pre-
vent him from dcing so. that ig how
he will be judged in this country and
by history whether he is a success or
a failure, -

MR. CHAIRMAN: The House is
adjourned till 2-30 in the gfternoon,

Motion re:

The House then adjourncd
for lunch at thirty minutes
past one of the clock.

—

The House reassembled after lunch
at half-past two of the clock, THE
DepuTy CHAIRMAN in the Chair.

SHRI SADIQ ALI: Madam Deputy
Chairman, it is good that we are hav-
ing a fresh look at the world after
this tragic Indo-Pakistan conflict, a
conflict which has transformed our
country. The world—the 120 coun-
trieg are also looking at us in g new
perspective and coming to their own
conclusions. The field of foreign
affairs is vast, I, therefore, propose to
restrict myself to a few specific mat-
ters relating to our foreign policy, but
before I do so, may I, with your per-
mission, say a word, a rather lengthy
word, about the Afro-Asian Confer-
ence which I was privileged to attend
ags a delegate?

The Afro-Asian Conference has
tended to be discussed in our country
in terms of whether India has lost or
gained or whether China has lost or
gained, as though it is only these two
countries which matter and otherg do
not. I do not think this is the cor-
rect approach. Even looking at the
Conference from India’s point of view,
let us be clear in our minds as to what
our objectives were when we decided
to join the Afro-Asian Conference,
because it is these objectives which
furnish the test of success or failure.
Was it one of our objectives that the
Afro-Asian Conference should be held
anyhow, under al] circumstances? It
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has been argued in India that China
was set on s postponement and India
was bent upon having the Conference.
This feeling, I am afraid, is wrong.
It may be right so far as China is
concerned. We did want to attend the
Conference, We had made a commit-
ment in July last, not only we, but
also Pakistan, China and many other
countries in Asia ang Africa. We
wanted to remain true tp that com-
mitment. Therefore, when an invita-
tion came to us from Algeria to at-
tend the Conference, we accepted it.
China then raised objections. China
wanted the Conference to be post-
poned for some special reasons. Forty-
five nations, in defiance of the wishes
of China in defiance of its advice or
warning, did attend the Conference in
Algiers, The Conference was held.
The Chairman wag elected. He made
his inaugural speech, Other office-
bearers were elected. But when the
Conference was about to enter upon
real business certain new factors
emerged. The host country, Algeris,
itself began to have doubts about
the advisability of holding the
Conference . Mind you, the invita-
tion had come from Algeria. They
were very anxious that the Con-
ference should be held. Forty-five
countries were present, but the host
country itself began to have doubts
and their main argument was that
very few Headg of Sfates were com-
ing to Algeria to attend the Confer-
ence. Their stand was that the Afro-
Asian Conference was essentially a
Conference of the Heads of States.
The Conference of Foreign Ministers
was just a  preparatory meet-
ing to draw up an agenda, It is the
Conference of the Heads of States
which would consider the agenda and
arrive at decisions on the various
items of the agenda. Therefore, when
this difficulty was pointed out to us,
we were helpless. It is true that only
about twenty or twenty-two Heads of
States were coming. The twenty or
twenty-two Heads of States were not
competent to take decisions on behalf
nf the whole Afro-Asian family and
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Algeria thought # inconsistent with |
its own prestige if a truncated Con-
ference was held. Now, the real thing
to understand is the reluctance on the
pary of the Heads of States to come.
They said ‘Yes’ to the invitation and
yet they were reluctant to come, What
are the reasons for this reluctance.
The reason js that there is no proper
atmosphere for the Conference to be
held. an atmosphere in which real
business coulg be transacted. There
was the Banding Conference Recall
the circumstances in which the
Bandung Conference was held. About

twenty-nine countries had  been !
freed by then. They all met in
a spirit of comradeship. There was

great unity and they had many im-
portant tasks to face. There were
many countries in Asia and Africa
which were still in subjection and,
therefore, there was work for the
Afro-Asian Conference to do, to free
these countries, which were still in
subjection, And then there were
other problemg facing Asia and Africa
and 'facing the world and the Bandung
Conference considereq those problems
and arrived at very sound decisions.
The decisions they arrived at had a
great impact and they did affect the
course of events in the next five or
ten years, but what is the mood now?
There is still a job to do, because even
though many countries had been freed,
there are very difficult problems con-
nected with their social and economic
development. Al] these problems had .
to be considered. There are still some |
fifty or sixty territories, small and

large, which have to be freed. All
these are constructive jobs, but the
atmosphere does not exist. The

spirit of division and giscord is abroad
and to this our friend. China, has
made a vowerful contribution. So, till
this atmosphere improves, I dp not
think there is any prospect of
Afro-Asian Heads gathering at any
particular place.

Now, this brings' me to another im-
portant point. I find that the African
nations have two important preoccu-
pations. One is their own social and

967 RS—5.
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economic development and the other
15 to safeguard their freedom and
bring freedom tp countries which are
still in subjection. Indig is in entire
agreement with the basic aspirations
of the people and Governments of
Africa angd I wag happy to find that
the Atrican nations do not distrust
India. They would welcome help
from our country, because they know
that ng political strings are attached
to it. They know our policy, our settled
policy, not to interfere in the internal
affairs of other countries. They know
that, although we are z democracy,
wedded to democracy, it is also our
firm and fixed belief that other coun-
tries are free to choose their
own ways of life and their own sys-
tem of Government. Therefore, there
is plenty of scope for co-operation and
collaboration with African countries
in the social ang economic fields.
Whenever there is a debate on foreign
affairs, some issueg are invariably
raised. One is the issue of non-align-
ment. It is extra-ordinary to me
that there should be debate about
non-alignment in our couniry when
there are dozens ang scores of coun-
trieg in Africa gnd Asia which have
takep the inspiration from us ang are
following the path of non-alignment,
Non-alignment is not discussed there,
is not debated there. It is as natu-
ral for them as the food they eat and
the air they breathe. But there is
criticism gbout pon-alignment in cer-
tain quarters in India. What is the
reason? I think the main reason is
that whenever there is gany failure
anywhere, the blame is put on non-
alignment. After all non-alignment
is not the whole foreign policy of
India. It is only a fragment, a por-
tion of our foreign policy. It does not
cover all situations. If our country is
attacked and we need immediate help,
non-alignment will not come and
should not come in the way of our
asking help from any quarter. After
all the essence of non-alignment,
apart from the two power blocs. whe-
ther they exist or do not exist, i

freedom and independence of judg-
ment, freedom and independence of
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action. I do not think any sensible
person wil] disagree with this basic
approach.

Another pet theme of our critics
here is that Indig is friendless and,
therefore, its foreign policy is a fai-
lure. Now let us look st the world.
Is the foreigp policy of Pakistan or

China or Indonesia an outstanding
success? Is Great Britain g great
success? Do Japan or the UAR.,—I

can indiscriminately name many
countries—do they claim many suc-
cesses and no failures in the sphere
of toreign policy? We must remem-
ber that we are living in 3 new and
complex world. There are 120 nations
and most of these nations have been
newly freed. They are proud and
sensitive nations, and each nation has
to make its appropriate adjustments
with all the 120 nations. FEach coun-
try—specially the newly freed ones—
is faced with g multiplicity of prob-
lems and challenges. Each country
has to make its adjustments. It is
not easy to make the right adjust-
ments with all the 120 nations. An
element of tria] and error is bound to
creep in. But all thig requires great
alertness on our part, a constant
vigilance ang sensitive awareness of
all that is happening in various parts
of the world, We have to have special
studies of the various regions, We
shoulg have these studies in our
Foreign Office, in universities and in
many voluntary organisations., I do
not know whether the special studies
exist. 1t ig for our Foreign Minister
to tel] us whether we have made
satisfactory arrangements for proper
studies to be made. 1f we want Lo
know about China, we go to France,
to Great Britain, or to America,
because in these countries there are
excellent arrangements for the proper
study of China. Do we have gimilar
arrangementg here? It is not only
China. There is Africa. We have to
study this continent, its urges, its as-
pirations, its problems. Therefore,
thig is a task to which we must
address ourselves without @any fur-
ther loss of time.
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May I say, Madam, a word about
Kashmir? Our Foreign Minister Iras
dealt exhaustively with all aspects of
the Kashmir question, but I have
had opportunities of meeting represen-
tatives of foreign countries during my
foreign tour. They say, even those
countries which are affectionately dis-
poseq towards us say, that India’s
case ig strong and sound but still ours
is a big country and we should be
generous. Another argument advan-
ced is that India has g very import-
ant role to play in world affairs, and
this important role is injureq and
damaged if we have this vicious con-
flicts with Pakistan on our hands. For
these two reasons they want us to be
generous. Now India has not beea
wanting in generosity. We all know
that millions of refugees have poured
into India from zcross Pakistan, and
perhaps they are pouring still, We
could have created many uncomfort-
able situations in regarg to these re-
fugees because it is not easy for &
country to find a home, a habitat, for
millions of refugees, but we have crea-
ted no uncomfortable situations. We
are carrying the heavy burden. Them
there was the Indus Waters. Dis-
pute. We showed generosity. These
instances of generosity can be multi-
plied. But where Kashmir is concer-
ned it is not a question of concession
in details. It is a question of conces-
sion in vital principles, gnd these vital
principles we cannot surrender,
because they are boung up with the
integrity of our country and with
the foundations of our multi-racial,
multi-religious and multi-lingual so-
ciety. It is good, however, that the
countries are beginning to understand
more and more our basic stand in

regard to Kashmir,

Now we want to project an image
of Indiy abroad. If we are really
anxious to project a particular image,
build up a particular image of India
in the world mind, then we should
be clea~ in our own minds what that
image should be, and then that image
should be projecteg gently, patiently
and imaginatively. I deliberately use
the word “gently” because that alone
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is consistent with our peaceful inten-
tions and the constructive purposes
we have in view.

1 woulg like to offer a few remarks
on the explosive question of Rhode-
sia. This question has to be studied
against a particular world background.
Since 1945, some 745 million people
in 50 lands have achieved freedom.
But there are still 50 or 60 territo-
ries, small and big, which have yet to
achieve their freedom. We believe 1n
the policy of peaceful co-existence
but not in the policy of co-existence
with slavery. Slavery has to go.
On Rhodesia we have even gone to
the length of saying that the. coun-
tries struggling for freedom can re-
sort to arms. It was not an easy
position for us to take. Those of us
who practised non-violence in our
struggle for freedom, evep we have
gone to the length of saying that the
countries struggling for freedom can
resort to the use of arms. Now it is
the direct responsibility c¢f Great
Britain to see that power passes into
the hands of 4 million Africans and
not 2 lakh Europeans. They have to
take the necessary measures—politi-
cal economical and military—in order
to suppress and liquidate the illegal
regime of Mr. Smith. We find that
Great Britain today is in an acutely
divided state of mind. [ am afraid it
will have to face grave consequences
if it persists ip this vacillation and
indecision. So far as India js con-
cerned, we have taken many steps to
make known our relentless opposition
to the Smith regime and we are pre-
pared to take other steps to sfreng-
then the hands of the UNO or the Or-
ganisation for African Unity.

Before 1 conclude, I would like to
say a word about the atom bomb. My
friend, Shri Chordia, has also moved
an amendment in regard to this
matter. The Government of India has
taken up a particular position on this
vital matter. I entirely agree with
the stand which the Government of
India has taken. When we say that we
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would not have the atom bomb, it
does not mean that we want our
country to be left militarily weak;
nothing of the kind. Even if we have
tlre atom bomb, we will have to build
up our strength on the conventional
pattern. We will have to have an
efficient army, an efficient air force
and an efficient pavy and these will

absorb al] the resources that we
possess, all the energies that we
possess. The Government has taker

a particular stand in regard to the
atom bomb. Why?—because we rea-
lise, looking at thre world, that a new
type of thinking is necessary in the
entirely novel and unprecedented
situation created by these ABC wea-
pons. Humanity today has in its
hands 5 weapon with which it can
commit collective suicide. When we
say that we do not want an atom
bomb, what does this mean? We do
nct stop there. It is not just enough
for us to say that we do not want ar
atom bomb, we want to destroy the
atomic weapons which exist in other
countries. There is talk of non-proli-
feration. We subscribe to it. But the
countries which are armed to the
teeth with stomic weapons do pot have
the right to tell us that we should
not have atomic bombs. If we have
ourselves arrived at the deliberate
decision that we should not have the
atomic bomb, it is not on account of
thre advice given by these super
powers, it is not on account of aay
pressure that they have brought to
bear upon us; it is our own deliberate
decision. But the super powers which
possess these atomic weapons, they
must understand that it is not enough
for them to say that threre should be
non-proliferation; they will also have
to disarm themselves. and that is why
we attach the greatest importance o
this Disarmament Conference. And '
the Disarmament Conference, the
fo'emost emphasig s on atomir ds-
armament and so long as a‘omic dis-
srmament -"Jeg not take place, there
is bound .0 be confusion and uncer-
tainty in the world’s mind. We havo
to start a crusade after declaring our
stand. It does not mean that we ha.e
to go to sleep; we have to start &
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{Shri Sadiq Ali.]

érusade for the effective outlawry of
atomuc weapons. That is the task. I
em afraid our people do not under-
gtand this and if our crusade does nit
produce quick resulls, well, we will
have to think afresh. People gsk me
whether our stang ;s for all time,
whether it is for eternity. Well, 1
cannot speak in that language, none
of us can. Ordinary, normal human
beings ]ike as cannot talk the lan
guage of Christ or Gandhiji. But w»e
have taken a stand keeping in view
the necessities of the situation and wc
niope that thre super powerg will re -
pond to the call for disarmameut
which has gone out not only from
India but from all the newfy freed
countries and from al] sensible peovie
in all parts of the world.

With these words, Madam, I sun-
port the motion moved by the hen.
Minister of External Affairg togetlr-r
with my amendment.

ot faragRT A e Wfyar:
Iaad, if7 w3 1a, g fagmaafa
FALFA ATAN F AT F quAm
FHTE ! I F3 AT 799F R
gare & 1 g fyay & deqw a1y,
g feA=s 9, gwq afns avae
@A T &, TIHT GT T W 7T
F1 JEIT IF7 AF JI T MAAF T3
f&F o ST AR AMIT A& JT AL
afss w79 F@f § wwafwar ¥
FATaT AV F 12 (T3 At A7 fgdegut
I AT A FA 77 AR § AR AR
foal 2 gort § WY FAY Y qAE 1Y
g A wd 2fagw T g foaw
IeaAw f9gr 9T F79q F, guI
FreTfas feafs #a1 §, 3797 gw wew!
TR AT Fd & |

R feafy w1 geraw fom s
A qqr 79T {F a9 e 1 Adq
s U H T afafma s, afw
feqr aRa™r F g 97 1 fagraat

[ RAJYA SABHA ]
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FT FAYLAT, ITFT T Zq9 T g fw
IaF wez F fem fee o owfew €1
M aE W iR
F@uer gt § d1 9ER F OF
TT gAY WaE & & fog wwg< v
T 1 AT AT FT AIZAT  AST AT &
qr gATL 1 AV Tz galy #g F
Ffau gwax a2 | a8 FgAT 7
gAR faq =¥ faege fad & AT wq®
R AT g, facge oo a8 €
A1 FqIT F O FOA| AT T 79w
ez F fgd ¥, oo fga & faaier @
2, 3@ fagra ox ) (& afw wiva @
ot fagar & oY SawT o9F ¥ A9sT
21 T & gafay gw goawr weE w70
THT TETT W FH @997 § AVT AT
Aifq =1 & awg & fagor Fw@r § |
qiffeqs & @i {3 { W ¥ g
e &/, 3afau ag garq afwes faa
g o A F @y gwer Wi ¥
I7 Gy wuRET ;M7 fFEa 5 gwd
HeE &1, FAAT qg FIT qATAT fAe gy
Tq—— L T G/ § 7 9 qt A
ST S GRS T A £ B
faew ANfT #1 939 &, ST g9 1T
awg ¥ faaier afy sv aaq |

Tl waq gy g0 ag € fw
gq wfad 7 3 3 9 3P w7 F At
O T Jig 47 & fqv a9 §
74 g1 2 ) F A qreeg ¥
gq g A1fa F@ &, g fuwr aAar
Tt g2 w0 ¥ fra g 04 3 A gAy
gEAAT a1 FAT frAAT AT Fr1oa@y
TE W@l R ¢ IIEIM F fAw 1956 A
W €3T TG FT AT AT AT g
faaa 7T wra w1 aga Far, R
X FgT To To F(Lo AT, (337 AW
B F AT T 91 7% & AT gw AF
FLAT AT w1 TAF 913 gH I
FT AMST 3G | FITAA 7 5F F oI o HTTo
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fee, 9T wFww f&ar S gwT
gH AR 7 S5 JU-HAT Fg7 AT g
g1 fF @MU 3w gay usl F g
¥ 31 @ g, wfwd v famd g &
I W A foe 9T graww fear or
g faa a7 T & 98 & "wivgw g 5
feaa 2 1 gw ug ot a1=q & fF mmiT
g FATIAN § mraey wqifad #a
@AW" F 12-13 W R faws
Al T I, wT W R feafy &
aeaga fFa1 snd ar qEr svat & fF
o 2T T WY SIS, $0F M qGIAT
T AT ¢ IAFT gUIR I 47 2@
g 1 Ig e gr war g {F g' i WA
T91 g9 & ag facgwr saeafas g
FaY 94 FT HIR A1 gW 3@ | o7 e
F1 gwqaa & o fraar g, foa et |
TICAT F I T FIH HT 79 g,
¥ 0T Y W S 300 wraey g, afE
IA®! ANIG T AYE AGT AT | g H
AT FEIFE AT A € fw g Ay g
o R 3ITIE § qFERT W A AE
FEiA AT g AAA | HE F A
graeg AT § §, AACAHT & AT q g,
IAHT ATF N FEr AT A AT
ag A" gHIT At & ATqF FAT ATl
F1 1 921 g1 T % T gw 39aw
T grary fqifuq Y A7 WL TR
gAY T g1 AT, AT W §9 ¥
IFFT N U T1°d F1AT ¢ A QI A
qIEaT | FF 9T AT WMFTT R TE€L
fa=a1e w7 wifgr | uw aXw Al
THAAT &, AT YT A FFIE FTAF
FIAT ITEAT &, ST qEEY FOAH AT
T AT AT EX TE q@ A
F 9T W, HYFY @G H, g9 T4l
71y of W@ & i w7 w A gn
HTET AT 97 | gW SEE qredr
FTaw T@AT Tfgy a1 FEr ¥ 9% gA-
faame st ofed | T ART ¥ 1Y
FIa FO TE FQ 41T IHI A1
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TF A g-—Sa&T RISG T &gl &
QFNT § IEFT fqeare agr seF aragy
T g9 Sus! "rFar 39 & fau g
A ST R | IW avg ¥ uxg Ay
F1 =79 TG FT [T IAF 919 H HIF
g 7+ faalt &1 2g) san, Faw ag
g9 T FEAfaa arvg §r e@q,
M@ 7g AT $3 4% AST |

AT T Y ¥ g gEwe ¥
FTESATHT & Jeaqrg &1 WY =941 &7 |
¥ o argar § v #ar w1 § fr foad
Tregafa AT o ¥, agt & @« ¥, agl
g3 QI F1 [ET Hifug 7@y fFar qar
srafF nifewarT & ga oX srwaw fRar
a1, 9 faegw wafafea & <o f@@
feedt s F wwrwr # wlawgaar
AET, TEF ATaS[E WY FgT 9K THAR Y
uage "gifsg g far mar ) fiee 3
ag g fa¥ aga w=er g, 98 I9
A g€y arF g g | gafax &
fraem s& v gw ga gfte @ @iFE
F& S AT wee gw § fraar s
a1g 9ne fagar w0 § frdY a@ Y
safa /g F#<Ar T1fgd |

SET aF 9aTT WAl S FT 1
¥ mifeam IR ' arwl & faem &1
gy §, 99% oy # fraew g fF
Y fagrq sl &wdHic & aRk #&
g7 faar 9ast § awdd F3T § A%
FTAT FIGT g fo wI=AT g wvely S
3T 0T G AT fog =97 F1 KR
3w F1 feat § 9% 9T 9y gww ag F149
R, STHT Q19 70 )

syt % oiffeam & &g T
WY GH FT HAIT g, A 981 HEAS
gt g & uw g fuaan &7 g1 agiar
T HIX IA@T F §19 1 q¥a-9 FaH
FEI FTEAT § ST gH A TG HIK
o 2w 7 foraq gare T wrwaer fEa,
AR Tgt & garard & FHafEl ar
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[ fmemare wemaTest Srefeai]
Fgi @A qitws #< faar /I gH A9ET
Y FT At A AW FY FA T @ 8,
qqF AT AT T FIH TG F
waar, {67 {1 g0 S9Y gy a9y
TET 9137 & 1 qA| N Ay A 5 9%
I @ IR w=iE BT & g, TR
T qrARw fan &, gy [iEAr w
fam o &, iR wer Miwat sqw §
T 9T FF SIS & WX gal aTF gH
IQ ST FEE 51T TAS &, F QAT
¥ @19 qT T4 O AT TAA
& T AT g Fo It g, aar
AT TG | .

qegfETT F a1 ¥ gRIA GIHIT
T & ot faar ag aga weer fEam,
I gH qaedv T =fEd, agEar AT
=1fgd HIT STHN FAC FT AT 30
aifayr | qeqfeaTE OF HAT T
TS 93 TH g IFH I AT AR,
gy g wif gmafa @y AT, gy
Afpm ot fagrg wedfmam & R
@y § @ ;e g fF faea &
TR ¥ agY TE WY AL A 99 @ F1
g, @ o gF TATE ATAT AT QTHIT

[ RAJYA SABHA ]
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AT FT FGEFT T H9 A AW
TH EH aAG A T of G § A FgQ
g fr saaTagi v waY | forw qmg
g fagrs fomr a1 5 w1 |@gF
sz §9 H wifad @1 99 waw I9d
Y g F aga Ieaaw fagra ¥
STH! TFIL fFar 91, I9 qHT IEF
g9 G & I g7 7Y ¥, 99F gAY
TATE § @A T fosadt @it ¥ g
STET G TG ALY 97, 37 §R/A &7
Fwdq frar qr W) @ wmar ¥ qudA
fovar qr B sz moAt @ § gbaa
@A, ag FWr W1 51 a7 geeger 78
FE, CF H=6 fagrea a3 fwar ar.
93] 99 gW I9Fr wiEAT 3| R g,
ITFr FAATET T A ¥ @ @ v
ot @Rt , fqead #1 g0 oW
F qTE ATTT T HTHAW FH A0 T 9
FEATHCAT AT &, Ay fay &7 7%
Tt Famar g, gare fqarfzat &7 are
FLH JE E 1A M FH gAY WA
HIEHT a7 FT T 3T § AR 4T
T T H IgF wAw & oy i &
STt § 7 daF sg /9 & 999 g
F qTF I FHIST 3T JTIT |

SHRI P. N. SAPRU (Uttar Pradesh)

FY AT THT T QT GETT A HOA7
TFI FAfed F F AfIHIT 2 )

Whether you like it or not, China 1s a
fact to be reckoned with in the poli-
tics of the world,

a1 41w g fe g ANt 93w A
gy gq97 oz w9 H gy A1 a1 agw
#3 {5 fasaa £ Taaear Tog Afaq frar
S8 WY ITFT THAAQAT F EH EHT A4 |
afet o av% g7 79 fagra a7 §
7R g Ik I® (Hara &7 § o}
frr Fgy & f5 gwrdr oy o arferay
2 forgdt 5 qa a7 o famg @ 3Eq §,
fFet ¥ 1 wIwE FET AGT AEY,
feq &% worer € & wAWE FIY o
@ & A g faal Y dert gedt o
TEY § WX AT {¥AA1 T gEaT et
EURCU

it RAAFAR AR @t Tefyar

A ST a7 geirer &1 ST § R agE e
# 7AW 1A F AT IFHT qHIT o1 ATTA
TG ATT FI% HATA Y FTH AN Frel) 7Y
STA g & & fodia @it § ) o
HAFT TS €9 § IqHT T g1 ATIAT
a1 A TIAT UF &Y, FOAT TF T 4T
HT FTH IATIAT HIR FgT 7Y g7 adt
Ma & fad o 77 areg @ § woarg
YA 2 3gT A 9% w3 F a1z fEw Ew

w5 A A FT arad, feafq A ot
QUAF AAA | gElay 13 wewea
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qravas § b aeare oY qqFq qg &
¥ 9aF W A IgwT AT X G
£ ST® g TE T gy W g7
& &Y, afer =T fag F<AT =nfedr o
oy gud qOF 99 g A1 AIAiaee
ITEAT FT g<F Q 78 faerdT g av. . .

+f IFTW AT |A_: AE A7 |

SHRI V. M. CHORDIA: I will re-
quest Mr. Sapru to keep silent.

THE DEPUTY CHAIRMAN: If you
address the Chair, then you will not
have any trouble.

=t fragaT Av @t dRfyar:
ar 3@ gfee & gWIR A1 (AT AT
aifgdr &5 o gAR fAg a=aT wEy
& SO #1gw wag g F AT a1 fag
AE G9AT HET  SURT X ART EN,
AT Az FIL A (FgTT AT aIT AT FAL
ST gFAY, ST A T8 faege e
fagrtariagT 2T AT, FHHFT F1S W
qoq TR TET HE

AA-TATEAHS HT T FT ATGAT S |
T USET { ATST JI IT FAT EH A1A-
qATES I OFd §, TF &9 9T [IHAT
g &Y A ag gag § T wrar 5 qm-
QATET G FX A A bl &1 @AT
JMEY & WX g ST JARI BT
for ag fFaT & oY TA13S & F AT
HLAT I | TZ Q0A | AT 4T 1
FEF 2 1 FOSAT BT HTHFAT ZIAT AV
N waq fadi 1 gET S el qe9,
UHATIART FIAT TS,  ATIHEAT T
FIFTT I 3 A1 FH waA faaEy A5y
g &ar q@1AT T3, {aa a=ra a2, AfwT
TH FIY 2 fw W A9-uATEE &, gW
fard %1 Hag 74y 918, fHd & wargade
&Y =Ey ) 39 3 fagry 9% Ute #1
AATAT T T EH TS FT AT A A 3T
T T F1 T AL FL Ut ggqyferd
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qg AT AT, ATA-GATZARE T ATY
FNTAT, TF TqeT 1% ¥ =TT FIAT §
M §F @F g gaArsagT & |
AT qF FF & F TAT AR IF IF
ey A1F § &1 g aanr ¥ gy, fasa
FXA @A | SEF TACONAIET HFAT
FT HTHA ZT AFT & A AT HAT H A
FET g7 AF qF AT & | FWiATAT
;T qefar 1 faemm =08y |

STgT A% FAAGCY FT gATA § TG
TR U faee T wifed | & gg s /gt
FEAT TR (% facga So¥ fwar s1gy |
TF FEA AT HITZAF QAT TFT
& ST wewr fF g TeIaTgEw
fasre w3 faorg & | 7o gr 9% ar
fSaa) awg & Fraadey a1 F TETE
g3 gieft & St &Y faspranr o, ar Al
37 &1 farer fear sF a1 {6 gw sua
TRH F3 faw s
stet e faaerl geranay &1 qa1e §
9% gracd ¥ GRA Ifeafady & F1
H 9T w1 gE o7 QA FEr FET T
T AEGI I9 a1 77 & 6 gw adr
fagra & #X F T F qQIUA @3 J1
€ WL fRT it g fagwt & a7 9w
FIAR TE FL AFI AL FAFT T TG
g o fadely garardl ¥ gaT oy ATeaw
2 T 3F AT  FIH A FI | ATTT
FT IETET F AT | Sravey F Torgd
T2y g o gu g q3g & 39 ard #t
fede ¢ gwy § fF gmdr axwT &
AR 9T AHAOT Fg0 Fwan g, Strare
¥ Tgd FEd g (% T A aRFT q
wwfeqrze FUF #1 ZTET WY AT oY
&% gg a1d F1 fehs FL aFarg | 39
ATT HT AT T o AT AATGA FAFIC
grar 8, fagart & gary a9 &9 |0
TR fadwi & o gardy a8y ara &7 9f7-
qT g 1T TiEd 38 g1 A8 Tt | gafad
Faodam e 5 3§ @ @ W
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[+t faswergmme waTeTarsty Svefsarn]

fegifees @TE SAFT Wg@m™) &
WA | AT A7 | F 7T qagaw 1
qiwraT @y 5+% #19 «fwd &) fa
AA ¥, geH< 7 fAesr @y g, agl
#! qegpfa &1 guaq g, ver & fega
o fagane FTq g1 AT AY i F7 agt
a1 T {6 g3 FO0, FF a4, ar
HATHETTHIT

Y 97 AL (IATILA) ¢ ATt
¥ fre qwrga 7 og wg fear % wwl
T gu fegs w340 )

ot frragwT waETae dfyar:
ag g arg §, W9 w1 Afgg @ F
HITHT AT ZIT |

st 9% NG : TZ AL TEATL
a7 |

it frtegaTe ARtae |ttty
qHl ST Y OF fHe .2 FIATAR
IR gAAD FINHE (g | T TEHT

I IZT RIS qT IG A FI0 ¢

“How can 1 defend my country
when it has already spoken about
plebiscite? How can I defend ‘*hat
my couniry has not gone to Lahore”

This thing hag happened.
wgl TF AW a9 A9 FT AT E . ..
oft §7% wgAR (W T ¥AW) : T
FY1 wrge § 91 7 qaEn & asga
T 0T R
st fauw gam wwmEw St

acfeqn : frar args § amaT
I will give you the information.

SHRI] SYED AHMAD: You are crea-
ting a very great 'misunderstanding.

BHR] V. M. CHORDIA: It is a fact.

st AFaAT [t AW : IF FT U
L I

[ RAJYA SABHA]
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it TanagAT AATTastt Sfyar ;
SET aF WY g9 F qIG § g7
OIS IF F9 (OGS K1 AT T <AT 8
for ooy s e @I ], A€ 1A
g, TAY U AT gEAT g I )
0 ¥ T w3 5 78 IS gaETE
feafa & 93 99 g I FIF
TIHAT FIGT § FIT ATHFAT FLT I
F ¥ WET § HFAW FE A
F qrg oo a9 g, qr qHl feafq v gn
IR A AT wfaa & IuET FoaAw
AR qar wE T gfgaTr wredt A g
AT | GH ART FIRT W TOL §9 F97 FL
feelt aT orwmer #R, fwET 9T §F )
T fdl & 1 § AFS| @ FT aqAT
g g & o s 7 9g feft ) raa
ST | AFE) g7 FT AAAT A g (6
FALHIE FA ATRT 1 3,5 {5y @07
¥ AT TWF 9T E 1 gar $FO
ARl HIT AHAA TE FOT | AT o7
7dr g f9e & FI= mpAw FI, AT
TR /R FIL FE ATHFAT FIAT §
I GETANF A T FT FTT T FIAT
g T EX I FT qATIAT T HH | IHF
fordr sreas wrazLF & I gw opaw amdt
TS B T AT AT F {7 gwm o o
& aqac W 74 &, 30 Fw € a9
T § Ihw, S 1 38 FT FRO
T FAGEAT § . . .

st Ao Ho AW : f&Haar I3
Teg !

it faragaTe Awmtas Syt :
faza a1 1

s Ao Fo AN : FT § ?

st faummAw wE@Sy
|ifear wOEt 981 AN FET WAT
IGF! GATHE  FXA TS IF A |
v gaFr fraTr w0 i g, gafeo 5
I qoy wiae wr frator < v &,
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T a1 wiF § AT ST IF wiFq 787
1, wa o 1% | T IR FA QT
LT, FTUF HTTS 09 AF TG G AN
goa gfF F15 Gf5q T@F g 7E
qAT VT FY AFIG qATAT 2 AT
wig-t Fafse FIAIE AT | A BIE-B.E
WA FT Gr6aq7 HETE FG g AAT
@A T ARGAY g & ATENE
g 9T ¥ uFAT g1 F qEes gw
o 1 qg o R ] 99, S
d @ ax 1 @ § s wE R gw
gy faw il #1 T A gfe
¥ a9 7 fF fagha § 7aR X A
RN F AHR 9T TA |

SEl @ JuIfAE 98 &, ST 4G
wers gf T@d a3 ¥ 9eW | gun
Tgrge famfeal & fow wF #71 weia
T ITRT FW TWET FW T AT IAH
| G FTH FIA AT AAAE AR
&, frvgiw 43 = (e far f formr @R
¥ {99 mea F1 A w07 fF9 a@
¥ gmEl v wfafafeat wv e
F R IEF T T qUEF A
ITHT I AR M F IF TR A
T T1fEd | gAR 7Ei ¥ 7% a8 dwiAw
1o fawi § (Fe R AT § FT FT
R & AR R FCw Ag § v gw o
I arzfereg 1 &F a<g & ST
A€ F MY ey @ Sy famw
FIFET T T HFCA AT & | TAGT FIXT
fF eR a8 a3 anfeeey fRal §
FH FT @ § | g 97 arsferza &0
e FF ITW F A1 A1(Ly | TF
T gAY gl T qlo THo  SYo feuy
fodr gu amafeteg § o1 ¥ @ T
M F3F &1 wHF T & # fadar
¥ et feslt s wE A & 1 & e
FEIT AT G &1 gar  fraw
axar wfgy fF oo 3 argw &)
qro Too Fro & feudt @7 § av
g weaT SEw & gfedsw §

[22 NOV. 1965]

International siiuation 2218

M F& AR W F TR TIT F7
foradr gwi 3w & Sfevgae Sadqde
§ e foa &% gnd gRen # gfe
¥ waE faq &% | g9 wedl & aiq &
et a7 FE fn gw fadw Aifa § fagral
ql S 7 g9y e fg@ w1 A
# TEy gu oAw | 3 oawg A1 Afa
T Y | Faer fagra & HaT 9%
g ¥ g9 U IW FT wATE & Ay
FA A FT "ERA |

SHRI SYED AHMAD: Madam, 1
would like the position to be cleared
and that is about the ambassador
posted in Japan. It is very upsetting
to be told that this Ambassador has
been carrying on propaganda against
all the policies of the Government, if
my hon. friend is correct.

THE DEPUTY CHAIRMAN: Did
Mr. Chordia say so?

SHRI SYED AHMAD: Yes,

SARDAR SWARAN SINGH: I would
strongly repudiate any such suggestion
and I am very sorry that the hon.
Member should have made such a
statement. If he had any information
received from any individual, then he
should have passed on that informa-
tion to me. It is totally incorrect that
our Ambassador in Japan, who is a
very senior Ambassador, has said that
he cannot defend India’s position when
Indin has pgone to Sialkot or Lahore.
It is absolutely incorrect to make any
such insinuation. It is a great pity
that on the floor of this House the hon.
Member should make gtatements with-
out any verification. I strongly
pudiate any such suggestion.

THE DEPUTY CHAIRMAN: I think
Mr. Chordia, you must pass on all the
information to the Minister .

SHRI V. M. CHORDIA: Yes, I will.

THE DEPUTY CHAIRMAN . . and
after it has been confirmed, you could

say things, You cannot make insinua-
tions.

re-

(Interruptions)
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[The Deputy Chairman.]

Mr. Gujral, you will have
minutes only

SHRI I K GUJRAL: I have sat
here and I heard with great expecta-
tions the speeches of the two leaders
of the Opposition, particularly Mr.
Patel. It 1s very unfortunate that
whatever an objective situation deve-
lops in this country, Shri Patel’s faith
in the old myths continues and he
always continues to divorce himself
from the reality but 1t 18 a  very
strange thing that even when he tells
that he 1s a great realist, the myths
that he talks of have nothing to do
with the reality itself, I was expect-
ing from him that after at least this
expe'lence of war or fight against
Pakistan’s aggression, he would have
realised that it 1s self-reliance and the
industry of his own couniry which
had paid dividends I would have ex-
pected that at least at this late stage
he would have got up and paid com-
pliments to those who have led this
nation for quite some time, that they
have laid foundationg for such a base
which made us effective to fight Paki-
stan but his faith in his old friends
still continues, who, unfortunately for
him and for India, do not have the
same reciprocity Up till now we
have been seeing, since 5th August,
the attitude of the US A and the UK.
about the various things that India
hag dcne. From the very beginning,
from 5th August to early September
they preferved to keep quiet when
India was fighting against aggression
and once India decided to defend it-
self, all of them started speaking. To
that point I will come later but I
would only like to say this that the
British Press not only not stopped at
condemning us for defending oursel-
ves but it has now started interfering
in matters purely our own I would
like to auote or give a small quotation
from “The Times” of 8ty November,
whi~h was commenting on the arrest
of Miss Sarabhai and it says-

fifteen

“The Indran Gove nment extend-
ed its efforts to suppress all oppo-
sition in Kashmir to Delhi . . .”
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It continues t{o say—and this is about
Miss Sarabhai—

“Over past 10 yearg or more she
has been working with equal dedi-
cation for the cause of the Kash-
miris et

SHRI P N SAPRU: What 1s wrong
with that?

SHRI I, K. GUJRAL: Please let me
fimish, After I have finished, you
comment,

It says:

“and from her house in Delh: nad
continued to put out .. ”

This 15 what ‘The Times’ 1tself 34ys
and this will perhaps satisfy Mr
Sapru

“information about events in that
State which was usually available
from no other source”

If, keeping this 1n view, the Govern-
ment has taken some action, 1t 1s ‘The
Times’ which 15 very very worried
abou' 1t Whether our action 1s right
or wrong—and Mr. Sapru may have
a comment to offer—I do not abrogate
this right nor do I give this right to
foreign Press of any foreign country
to tell us what we should do to pre-
s€rve our security intact. Mr. Sapru
might say that the Press is very free
1n that country ang also might say that
the British Press can do whatever it
likes, and none can tell it what 1t
should or should not do That is what
we have been told again and again
when the Parliamentary Delegation of
the British Parliament has been here
also I do not like to say anything
from myself but would only like to
say that the British Press in our crisis
has only toed the line of the Foreign
Office there To support my conten-
tion, T would only like to quote three
lines from “The New Statesman” which
is a paper supporting the Government.
In another context—that is in the con-
text of Rhodesia—the paper says:

“The Prime Minister’s handling of
the Rhodesian settler rebellion has

so far e
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and pleane note this, Mr, Sapru:

“ ... thanks to his astute mani-
pulation of the mass-communica-

tions media, evoked wide support
and even war praise.”
This 'manipulation i1s not something

which is considered beyond the Gov-
errsment. We have also seen how the
B.B.C. has behaved with us and we
have been told that the films that
were shown by the B.B.C. about the
devastations in Delhi and about the
bombing of Delhi had nothing to do
with the Government because the
B.B.C. is an independent media.
Again I am referring to the same
newspaper and I quote again how free
the B.B.C is and I quote from the
‘New Statesman’ of 19%th November.
The British Government had decided
to get a film made for the TV and
when the film was made, the paper
said-

“The script was vetted and ap-
proved at the highest level includ-
ing Lord Normanbrook. 'The film
was made and is, I believe, of quile
exceptional quality, On 2 Septem-
ber it was seen by Lord Norman-
brook and others, who thereupon
pronounced that it must be seen by
government representatives before
transmission. On 24 September
government people (quite who is
not disclosed, but they included
somebody from the Home Office) saw
the film. Since then silence .. .”

This shows that every film that is
shown by the B.B.C. should have the
clearance from the Home Office and
I would Iike to khow whether all the
fi'lms that were shown on the B.B.C.
about India-Pakistan conflict had clear-
ance from the Foreign Office or not.
If they had, how to-day the British
Government can deny itself the res-
ponsibilitv for all the propaganda that
was unleashed to misrepresent this
country  And today we are also be-
mg told—and I understand from a
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very responsible Member of this
House—that Mr. Noble, while giscus-
sing with some Members of Parlia-
ment yesterday, said that the British
Government was willing to be con-
vinced of Pakistan’s role if India could
only convince it that Pakistan had
collusion with China. It is wvery
strange that even at this stage there
are some responsible Members of the
House of Commons, who like to be
convinced that Pakistan and China
have been having collusion, When
two thousand square miles of Indian
territory have already been handed
over to China by Pakistan, when an
ultimatum has also been given to us
that they would attack ug within
twenty-four hours, even at this stage
we are told that the British Govern-
ment I's open to conviction, and this
conviction, to my mind, is going too
long and too far. We are tgold that
the aid, of which Mr. Dahyabhai Patel
is so much enamoured, and which has
been stopped, had no political strings
and has no political strings. 1 quite
concede this point that perhaps it has
no more strings put now perhaps its
strings are converting themselves into
ropes, and here I gnly like to quote
from ‘The Economist’, and this is
what ‘The Economist’ says, and it is
for Mr. Dahyabhai Patel to decide
what it 'means. I put what it says in
plain words. In plain language it
means that the freeze will continue
until the Indian Prime Minister Mr.
Shastri, and President Ayub of Paki-
stan give satisfacfion to President
Johnson, when they meet him gsome
time in December. It says that
the freeze will be felt most acutely
in case of India’s ‘maintenance’
imports, for which the United States
has been providing over $200 million
a year—half of the total coming in
under this head, namely “U.S. Eco-
nomic Aid to Indian Sub-continent”,
from all other countries. And all
these ogther countries means that not
only the UX. is stopping giving

us aid, it is also using its in-
fluence on other countries too. I
entitled

again quote from a paper
“The Washington Daily News”, which
again speaks of the strings which
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Mr Dahyabha; Patel prefers to deny
It reads angq I quote:

“As a bencfactor of both count-
ries—having supplied mnine bitlion
dollarg in aid to them-—he United
States 15 merely being reasonable in
show:ing 1ts disgust by withholding
new arms and new economie atd
until they come to their senses”

Now what those senses are, I do not
know If to defend this nation 1s
senselessness, 1f to rise and protest
against aggression 15 senselessness,
then only the USA and the UK
may for all times understand thay we
have no mtention of coming to our
senses as they understand them

I also like to quote to vou tor a
gocond, Madam, from thz Ja»nanese
Press which, I very much regret to
say, under pressure from 1ihe Briish
diplomacy, has also sioppe] all the
trade agreements and th= aid; that
we are having from them Now 1t
says and I quote,

‘Another cause of the foreign ex-
change difficulty 1s that there 1s
no prospect of getting foreign aid
The loan from the World Bank 1s
bein~ withheld because of the loan
which was expected to be made
from the United States in this con-
nect.on has not been mad- vet’

Therefore, Madam, you will agree
with me that these people, of Greal
Britain ani US A, have bnia cons-
pired to sce to if that we ate unable
to emerge ag a self-respecting nation
But I must thank the Government
and this nation that, 1n spite of all
that they might say or do, this nation
1s going to stand on 1ts own, and .s
not going to be bothered by what
these nations are domng, by thewr
efforts, to strangle us.

My friend, Mr Chordia, has inade
a great mention about the Common-
wealth and whether we should leave
or should not leave the Common-
wealth I would not like to men-
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tion whether wo shoulj or should not
leave 1t, but I would onl; like to say
that there 1s no Commounwealth left,
which can be left any more 1t
there was a Commonwealth 1t would
have exerted its conscicnce, united
«n1science, at the time ot our confl.ct,
1t also would have exeried itselt at
the time of the Rhodesian crisis Now
I do not like to make many dectailed
quotations, but I am .cving to read
out to you from the newspaper wlitch
supports Great Britain’s Government,
and 1t gives the caption “Wilson’s
Tragedy of Errors”, and savs—! am
paraphrasing 1it—that 1 Mr, Wilson
haj spent half the time jn arriving
at an understanding with the African
members of the Commonwealth, the
tragedy could have been averted But
much before the tragedy of Rhodesia
came, Mr Wilson had made 1t { nown
to them that he was not going to use
arms, and having made # so known,
parhaps in the name of conscience,
which consclence did not prick Mr
Wilson when the Aden crisis was
there very much anj where armies
were landed immediately, and having
told Rhodesta that arms were not
gomng to be used and the Common-
wealth members were not going to

be consulted, he went further and
started talking of, what he says,
sanctions Now those sanctiong are
meffective and useless and arsz not
going to give any results, as 1s re-

cognisej by his own party and by his
own members If I had longer time
at my disposal, Madam, I would have
given you detailed quotations to prove
that all the sanctions that Mr Wilson
18 thinking of are going to be useless
and meffective, and one of the sanc-
tions, most interestingly, he has call-
ed Exchange Control sanct.on, and
that Exchange Control sanction, ac-
cording to ‘The N.w Statesman’ 1in
practice means that Rhodesia can buy
whatever 1t wants to, from UK but
not from any other countiv This 15
the type of sanctions that Mr Wilson
1s thinking of But if it comes to
India, the sanctions amount to
strangulation, but 1f 1t comes to
Rhodesia, those sanctions are nothing
but a joke nj they are only en-
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couraging to build up a ring
around the neck of African independ-
ence so that African iindependence
cannot, tomorrow also, emerge on a
celf-respecting basis.

Thz other thing that I like to re-
mind Mr. Chordia about the Com-
monwealth ;s that the hign priest of
the Commonwealth, Mr, Wilson, has
delivered a final blow in the form of
military bases, and a couple of days
ago I think the Deputy Minister men-
tioned it here and saij that all the
bases in the Indian Ocean were an
unfriendly act to us. Did Mr. Wilson
-choose to consult any member of the

Commonwealth when he decided to
set up thz Chagos base? What i
that base meant for? Is jt a base

against China? Is it a base against
the Soviet Union? No. It is a base
in the Indian Ocean which 1s defi-
nitely meant for all the Common-
wealth members in Asia. It is a base
against India. It is a base against
Ceylon. It is a base againgt Pakistan,
whether Pakistan knows it or not,
and it is a base against all the East
African independent countries, and
these bases in the Indian Ocean, as I
said earlier, have a strange habit of
changing their character and, gene-
rally, it has been seen in the past
history that these bases are always
not only baszs of aggression, they
are also bases of subjugation, as 1t

happened in the last four hunired
years, and whenever the British
wanted to use a base to suojugate

any nation, they did not hesitate to
do so, and if the Commonw.alth had
any respect in the mind of WMr, Wilson,
he would have called a meeting of the
Commonwealth naiions and discuss-
ed with them as to whal he was
wanting to Jdo. 1 like to understand,
Madam, whether it is Aden, Mada-
gascar, Chagos, Scotra or Maladiveas,
whether all these hases there are not
a ring around the Indian neck. All
the bases in the Indian Ocean today

threaten our freedom, threaten the
freedom of Asia and threaten the
freedom of African nations. This

th:rd nail, the establishment of bases,
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has finished the Commonwealth for
all timgs to come, ani 1t will onlv re-
main a club, and therefore the ques-
tion whether to leav= it or not shouid
not bother us seriou,'y The Com-
monwealth, to my nund. has c.ased
to exist. The British attitude in the
India-Pakistan conflict, the Britlish
attitude on the Rhodesian crisis and
the British attitude about the bases
has finished the Commonwealth for
all times and I am -ertain that it is
never going to revive, Yet it 1s going
to revive; it is going to ravive mn a
different form, and that form can be
that all these members of the Com-
monwealth, who are frem Africa ani

Asia, should get together and form
themselves into a stiong base for
freedom, and that base should not

only confine itself to those members
only who are today in the Common-
wealth; let us further strengthen it
by adding more members, so that our
Indian Ocean policy must be strong-
ly looked after.

I will say a word and sit down,
Madam, that India’s dofence 18 not
only in the Himalayas; India’s de-
fence--history tells us—has also bezn
in the Indian Ocean, and if in the
Indian Ocean we do not have any
effective and strong policy, the future
may not be very bright for us. There-
fore, I feel that all those nations
which are concerned with the defence
of the Indian Ocean, and alt those
nations which are zoncerned with the
defence of the Himalayas against
Chinese expansionism must form
themselves into a strong frien iship,
and that friendship, whether Mr.
Chordia likes it or not, does exist. It
does exist in the form of Malaysia, it
does exist in the form of the Aiab
countries, and even if 2 <couple of
Arab countries have ¢hosen (o dis-

agree with us on this present conflict
of ours, we cannot [orzet thal, when-
ever w2 have given an effective fight
in the Indian Ocean it has always
been because the Arab countries bor-
dering on the Indian Ocean have been

friendly to us. If todav we forget
' the lessonsg of history we ‘vould be
Much has been

I making a mistake.
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[Shri I. K. Gujral.]
talkeq about Tol Aviv, Much has
been talked about Nationalist China.
But let us not forget that Tol Aviv is
the creation of the West and 1t shall
always remain g stooge. Let us not
forget that in the position of today
it would b= a short-sighted policy if
to pinch one nation or the other we
change our foreign policy and if ever
we do that I am sure we would be
heading to a fall See what ihey
have been doing. What hag lsrael
done? What has Israel done In con-
nection with our conflict with Pakis-
tan? What has Isracl done about
South Rhodesia Israel in all ite
existence, has it ever supportel any
progressive cause? I would like to
say that the Arab countries have
done that very often. Madam, the
orice of freedom is eternal vigilance.
We have to be vigilant, nct alone but
we have to be vigilant in conjunction
with all the other couniries that have
always stood in the past for freedom

and which shall always stand Zfor
freedom.
SHRIMATI MOHINDER KAUR

(Punjab): Madam, Deputy Chairman,
there has been a great deal of criti-
cism of our policy of ron-alignment.
A great deal of that criticism came
from the leader of the Swatantra
Party., He accused the Government
of flogging a dead horse and he accus-
ed the Government »f purswng a
negative policy. What is negative
about that policy I am afraid I do not
understand. It is a positive policy. I
would submit. It only means that
we reserve to ourselves the right cf
independent thinking and of 1ade-
pendent action. Is the hon. Momber
advocating and advising us that we
shoulj sell that right of independent
thinking and the right of independ-
ent action? If that is the case, I am
sorry, for if we were to take that
advice, it would be snicidal for this

country. This policv of non-align-
ment, has gained us {riendsiup and
sympathy of people btelonesins 1o

different ideologies. I would like to
give the example of the Soviet Union,
the glowing example of the Soviet

#
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Union’s friendship. The Soviet Union
has been consistently with us for the
past seventeen years and their stand
on Kashmir has never wavered. Dur-
ing the critical time of the Indo-
Pakistan conflict also, they never
stopped their vital aid to us, their
economic aid to this country. They
have always been of help to us, and
they have helped us out &t many a
critical time, Madam, in the General
Assembly and in the Security Coun-
cil. In fact, I should say that we in
this conntry should be very grateful
to the Soviet Union for this consist-
ent friendship.

Let me now give an example of an

aligned country, the example of
Pakistan. Pakistan is a country
which hag alliej itself to certain

pacts. Actually, in the mitial stages,
it looked as if Pakistan had and ad-
vantage over us in this conflict. But
soon it turned out to be quite tne
contrary. I happened to be in London
at that time when the troubl2 started
If I remember correctly i1t was on the
10th September that Mr. Bhutto was
proclaiming to the world tha. he was
going to prolong this war for a thou-
sand years to come, and on the 10th
September, the Pakistan High Com-
missioner called a press conterence
and he took a more rational view of
the case than his Foreign Minister
At this press conference he gaid—
ani T am quoting the Pakistan High
Commissioner in London—“Pakistan
would take it as an uvnfriendly act if
military aid were to be stopped” He
had to make that statement because
at that time there were some sort of
talk that sanctions 'night be applied

on both the countries if they did
not take or heed the udvice of
the Security Council. And at his

Press Conference, the Pakistan High
Commissioner saig that Pakistan
would take it as an unfriendly act if
military aid were stopped, because
Pakistan was dependent to the extent
of 80 per cent on such Military aid.
while India—and this is the version of
Mr. Aga Hilaly—was manufactur-
ing 80 per cent of her military equip-
ment in the country itself. And fur-
ther he said that if military aid was



2229 Motiwon re:

stopped, Pakistan would not last a
week. I think he was right there.
After all that high and mighty talk it
was for this very reason that Pakistan
agreed to the cease-fire. So  this
shows that Pakistan with all its align-
ments and its pacts did not score an
advantage over us. If we came out
victorious in this conflict with Pakis-
tan it was on the basis of our plannad
development. The hon. Member, Shri
Dahyabhai Patel, has been very cri-
tical of our non-alignment, He has
been very critical of 'our plan-
ned development also. I don’t
know why. I have the greatest
regard and respect for him, but
suppose he has to toe the party lhine
and his party is opposed to every-
thing progressive, it is opposed to
non-alignment and it is opposed to
progressive planned  development.
At the same time he pleaded that we
should build up the defence potentiai
of the country. I do not know on
what basis he would do it if he 18
opposed to planned development. If
we came out victorious in this conflict
it was on the basis of our planned
development. If we have come out
victorious in this conflict, it was due
to the vision 'of Jawaharlal Nehru who
knew that if we wanted to preserve
the sovereignty and the integrity ot
the country, ultimately we would ave
to rely on our own strength and on
our own resources. I want to pay
my tribute to the Armed Forces of
our country. At the same time, I
would like to bring it to the notice
of this House that our forces, our
soldiers did not have a hand-to-hand
fight, Madam. They fought with the
material produced in g chain of ordi-
nance factories in the country and
that is what I mean when I say that
if we have won this conflict it was on
the basis of our planned development.
And we have to carry on this plan-
ned development.

I want to mention another thing.
There is a tendency at this stage on
the part of some people who -re
trying to whip up a war hysteria in
this country. There is 5 certain
section—which T do not wish to
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to name—which is making an all-out
effort to whip up a war hysteria in
this country. This is a dangerous
tendency and it is a tendency which
We must resist with all our might

because this trend defeats the very
purpose of al] that we stand for.
After all, what is the ultimate ob-

jective before us? Our ultimate ob-
jective is peace and this war hysteria
if we allow it to be carried on like
this, is going to defeat the very
purpose of all that we stand for. So
we must resist it. After all, this is
only sowing the seed of hatred. We
do hope that at least one day inr
future generations, the two countries,
Pakistan and India, will learn {o
forget what divides them and learn
to live in peace and harmony. So
let us not leave behind a legacy of

, hatred.

Now, I want to say something
about the atom bomb. Some peop'e
are saying that we should manufac-

ture atom bombs in this country.
Apart from the moral aspect of
making an atom bomb, just think

what it would imply to make an atom
bomb. It would divert large sums of
money just to make a mere weapon
of mass destruction. Let us resist
this temptation, because this is going
to retard all our planned development.
It is going to retard th: progress of
the country. Let us look to the pro-
gresg of the country, let us build up
the economy of the country. We
want to build up the defence poten-
t1al of the country. So let us resist

this temptation to make the atom
bomb, Also I would like to say if
we go in for manufacturing atomb

bomb in this country, we will pe look-
ed down upon by the international
community for being untrue to our
basic principles for which we have
stood all these years, our fundamental
principles

Next I want tg say something about
the British attitude. 'The British at-
titude is absolutely shocking in this
context. As 1 mentioned earlier, when
thig conflict started I hanpened to be
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in London and at that time the atti-
tude of the British press, the atti-
tude of BBC was absolutely one-sided.
The attitude of the British Govern-
ment was definitely  partisan, It
was, if I may say so, almost that of
an indulgent mother to a child of
love, Thisg is something that we did
not expect of the British Govern-
ment. However, Mr. Harold Wilson,
the Prime Minister, tried to make
amends for this attitude in a subse-
quent speech of his when he said that
he put India and Pakistan in the
same category because at that time
he did not have all the carvect facts
before him. It is surprising, Madam,
that the British Prime Minister did
not have the facts before him. I want
to mention one thing. I saw this
morning in the papers that the lea-
der of the British Parliamentary de-
legation that was here in India a few
days ago, at a press conference has
said that perhaps the Prime Minis-
ter’s speech could be attributed, that
Mr. Harold. Wilson’s speech could
be attributed to the fact that we lid
not give him correct information
soon, that our press relationg in Lon-
don were not good. It is surprisiag
that the British Prime Minister, the
Prime Minister of a country like
Great Britain should depend on his
being supplied information by our
Press Information Officer for him tn
know the facts. The line of com-
munication between India and UK.
had not broken dowpn and there was
no chaotic condition at that time
prevailing in the country, his own
High Commissioner here could have

informed him about the correect situa- !

tion. Anyway, let us take that
statement at its face value. We may
have plenty of opportunity in  the
near future to put that statement to
test and see Great Britain's attitude
because we have not seen the last
of the Indo-Pakistan conflict. It is
going to continue for some time and
we wi'l see what Great Britain’s at-
titude is.

Some people are in a huff about
our relationship with the Common-
- wealth and they have been saying
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that we should break off our rela-
tionship with the Commonwealth. I
personally am not at all enamoured
of Great Britain and she ig not the
only member of the Commonwealth.
There are very many friendly
nations there and I think we should
npet turn our back on those friends.
If in future, an occasion arises, then
we can certainly sever our relations
if we want it. We should be cautious
and we should not be in a hurry.

I would like fo come back to the
question of non-alignment this is
a policy which has sustained wus in
the past. 1 know of very many peo-
ple who have been trying to push
us into en Dbloc or the other. As I
said, it will be suicidal and it will be
a great tragedy for the world if he
world were to be divided into two
power blocs. There would be no
meeting ground at all. We must re-
sist this temptation to fall in line
with one group or the other. Yis
policy of non-alignment has paid us
in the past and in fact it hag stood
the severe test of the present time.
1 feel that now the time has come
when we should re-affirm our faith
in the fundamental principles or the
fundamental policies that we have
pursued so far that is, planned deve-
lopment, non-alignment and the five
principles of peaceful co-existence. We
should re-affirm our faith in these three
fundamental principles and work sin-
cerely to make them a success. I know
that there are very many people
with whom our fundamental policies
are not merely a conviction but an
article of faith and we should not
give up these policies under any
pressure from wherever it may
come. I know that there is grest
deal of string pulling going on be-
hind the sceneg but weé must resist
this temptation because this policy
has sustained us in the past and has
stood the test of time. We must per-

severe and carry on against all cri-
ticism.

SHRIMATI SHAKUNTALA
PARANIPYE (Nominated): Thank

you, Madam. I did not expect to be
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ealled by you so soon but I am quite
willing to say what I want to say
on this subject. In fact, thig is tne
first opportunity I get of talking
about foreign affairs. When I talk
about foreign affairs, Madam, I wouid
like to mention that foreign affairs
cannot be divorced entirely 01
home affairs. If our ambassadors
abroag have got to support our
country and make a good case of it,
it is very necessary that we at home
also show a splendid face to ihe
world. It is not possible for our am-
bassadors or our High Commissioners
to plead the case of India only as
regards the foreign policy. They have
got to show to the world how India
behaves at home. A 1ot hag been
said today about the expenditure
that would have to be incurred if we
were to go in for nuclear weapons.
I grant that it would mean greater
expenditure but, Madam, have we
considered the extravagance and the
amount of money that we are spend-
ing for our Plans? I think we can
cut our expenditure very much short
in those departments and save some
amount for the production of nuclear
weapons. This is a thing we can do.
I do not profess to be an economist
and I do not know how much extra
money is being spent and how much
of extravagance is going on in these
Plans but I do know about one sub-
ject and 'on that subject the money
that is being allotted in the Fourth
Plan ig really exorbitant and un-
necessary. If the same thing is hap-
pening in other cases, I am afraid we
are spending much, too much on the
Plans. We can easily save that, We
must concentrate on efforts at home
to fight corruption, extravagance, etc.
betore we can have a good face to
show to the world. Having said this
much, T would like you to consider
this fact as to why it is that we have
lost face in the world. I remember
that in the earlier days India com-
manded respect for her views. Why
jz it now that we are being loocked
upon as something not worth paying
attention to? 1 feel Madam. that it
js because we have talked too much
and too often  unnecessarily. We
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have tried to pose as mentors eof
the entire worlq and we have told
others what they should do. We have
really not always minded our owna
business and I think it is high time
that we minded our own business and
refrained from too much talking. In
the past, no matter what trouble -rose
in what part of the world, we had te
express our opinion whether it was
asked or not. I think that process
has really cost us a great deal of tne
respect that we had in the world, and
which now is gone. This is, I think,
worth while thinking about. The
other thing that my friend, Mr, Chor-
dia, pointed out and which I think is
worth while considering is a re-orizn-
tation of our foreign policy. We have
many friends and we are prone te
fall in love with some. Excuse my
using that expression, Madam, but that
is what we have been doing. We are
very keen on supporting the policies
of some nations whether or not they
support us in return.I am referring te
the Arab countries. Mr. Chordia said,
and I do not want to repeat that again,
that at the Algiers Conference no-
body condemned Pakistan as an ag-
gressor although that was the fact and
that was a thing which was hitting
everybody in the eye. It was an es-
tablished fact as large ag life. We
‘ought to reconsider our aftitude teo
countries which do not, or which re-
fuse to, support us. I have just heard
Mr. Gujral making his point about
Israel, that Israel also did not <con-
demn  Pakistan as an aggressor,
That may be true but it is necessary
that they should gide with us. We
should see who our friends are and
who are our enemies. I think we
were about the first people in the
world to support China’s entry inte
the United Nations. Many Members—
at least those whom I have heard
since coming to the House—think that
we ought to re-think about this. At
that time China had sworn to follow the
principles of Panchsheel, China had
committed herself to a certain policy
but China now has withdrawn all
those professions of hers and China
has gone contrary to what she had
promised and what she said she would
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do. In those circumstances ghould we
support the entry of China into the
United Nations? I think here again
there is a thing which lies in between
supporting and opposing. We do not
seem to know that there is such a thing
as keeping quiet.

Aife: wagidatfer
W gt g |

This is in favour of silence. It is also
said in the English language ‘Silence
is golden’. I think we can learn this
lesson of being silent at times. Why
must we always have opinions and ex-
press them loudly all over the world
whether we are asked to express our
opinion or not? That is what has cost
us a lot of goodwill and I think that
is a thing which we ought to remem-

ber. In this conflict with Pakistan we
have certainly done well and we
should continue to do well. We are

watching some of the Western coun-
tries and some of the Eastern coun-
tries and seeing what help we are
going to get. We are afraid some help
might be withdrawn or might be stop-
ped. Are we going to look about for
help always? Are we never going to
want to stand on our own feet, be self-
dependent, to live on our own efforts?
1 think it is high time that we thought
about it. There was a talk for some
time and everybody said that the aid
from the Uniteg States would be stop-
ped or there would be strings attach-
ed to the aid. I do not know. I
have been away from Delhi and I
could not always get the papers regu-
larly but I have seen in the papers
that the aid that is now given by the
United States is on a monthly basis.
I have also read recently that the aid
is likely to be resumed to be given on
a long-term basis. Sometimes, I feel
sorry that:people help us because it
makes us weak; it makes us feeble; it

makes us dependent; it makes
us indulge in this weak policy
of accepting help from others. 1

sometimes wish that the help should
be stopped; I often say that to my
friends when I talk to them. 1 know
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many of us—I have said it before on
the floor of the House—maybe thous-
ands and lakhs might die and that will
solve the population problem but it
will certainly make us stronger; it
will make us want to stand on our own
feet. Sometimes I wish and pray that
the aid was stopped. Whether or not
the aid is stopped we must chalk out
a programme which will make us
strong, which will show us the way
to be dependent on ourselves, which
will show us how to utilise all our re-
sources, how to make our country
strong and how to maintain the place
we had on the map of the world.

Thank you.
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The Cork Examiner (September 7)
says;

“In this latest and most dangerous
turn in the issue over Kashmir there
is no doubt that Pakistan is the
aggressor.”

The Guardian (September 7) says:

“Pakistanis by sending or allowing
infiltrators across the cease-fire line
in past few weeks were responsible
for the original flaring up of the
present trouble.”

The Weekly Tribune, Ceylon (Sep-
tember 11) says:

“To the impartial observer India
cannot be regarded as aggressor
when it was Pakistan which first
organised aggressive  infiltration
across the cease-fire line on August
5.7

The Daily Telegraph, Nigeria (Sep-
tember 14) says:

“Pakistan has committed what in
public international law is aggres-
sion and India has every legitimate
right to fight back.”

Al Jamhouria, Lebanon (September
15) says:

“In this problem which has arisen
in Indian sub-continent we stand
without  reservations considering
Pakistan the first infiltrator and first
aggrussor.”

The Guardian, Manchester and Lon-
don (6th September) says:

“The series of violations that began
on August 5 were to a considerable
extent...... in the form of armed
men, generally not in uniform,
crossing the cease-fire line from the
Pakistan side for the purpose of
armed action on the Indian side.”
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The Cork Examiner (September 7)
says:

“In this latest ang most dangerous
turn in the issue over Kashmir there
is no doubt that Pakistan is the
aggressor.”

The Guardian (September 7) says:

“Pakistanis by sending or allowing
infiltrators across the cease-fire line
in past few weeks were responsible
for the original flaring up of the
pPresent trouble.”

The Weekly Tribune, Ceylon (Sep-
tember 11) says:

“To the impartial observer India
cannot be regarded as aggressor
when it was Pakistan which first
organised aggressive infiltration

across the cease-fire ling on August
5‘”

The Daily Telegraph, Nigeria (Sep-
tember 14) says:

“Pakistan has committed what in
public international law is aggres-
sion and India has every legitimate
right to fight back.”

Al Jamhouria, Lebanon (September
15) says:

“In this problem which has arisen
in Indian sub-continent we stand
without reservations considering
Pakistan the first infiltrator and first
aggressor.”

The Guardign, Manchester and
London (6th September) says:

“The series of violations that began
on August 5 were to a considerable
extent...... in the form of armed
men, generally not in uniform,
crossing the cease-fire line from the
Pakistan side for the purpose of
armed action on the Indian side.”
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feamza” I arfsea #7 a3 § 08
FHAT AT AT AT J TF ¢ Ay
9t 9% @3 g FT qHEAT (FAT |

FTGH(T HT UTZA TF FFIAT o
wgAt &7 {71 @ qoAr T Wwy < wie
oF AT AST I A0 AGY afew 77 A
Fgd 9gd 1930 #, o7 femgeArm ®
“Tergrara ol F AT AMT 9T W
A FF § FOAT | B, FE, FEHT

BT Er’ F Y AMO JT I A W7 I
FelrF 7 A1 wganiE gv fwer ag fevg-
#q1 & TEAATAl ¥, Az & faefr ) Ay
SaTgTAT  Age & fuay, e 7 fae,
wE WY g & qq7 AT 0 1947 ®
qgd F FeaTT F AT AF AHF &
wIEAA &1 T ATAN ¥ JU AT
TATRIHT AFY &, i wgt aF Wy F+7
ATEAF g, WY T FAAIT ALY &7
FAZ ¥ -—TF ALh A9 FZT 7 FIH[T
FT HAAT g7 &1 TF0 & AT WIRT a9
g A g g, FOAT F T GA L, WA
TSTE ATA I1E F&T & FAA (T FT ATAAT
e g1 AT & | FET A9 Z7 g
a9 I & FY qFqT §, WLTH § ) AfHA
TR § 9N FAT ZAT AT &) wqafag
T qgT FATHRT F37 4 ‘w0, Faafedy
ffgs & FoAT & T F qra99
Y 1, AAT GE AT FT JTE A 0F
A+ R & arfedt sfeqars &7 S
A | & gw g gardy 9w A,
wEAY A GG T, TF FI7 TR
XA ISMAT §, OF &0 qqqq arfedt
war€ &1 gxar et fag o 3, faagfe
Fifaer ¥ 93 gu 99 W7 ATE AAT X
W@ ¥, 337 wear fFar fr aifar a7
ggFie fear | gfaar @y 3 @1%T o
Zury a<w T FT A qgIT AV, S
x4 v g7 qreTR WA §, ¥ TG
TAFT TCHA B #39 fvar ! o TH
fergea & 45 FOF Al &1 #g0
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qgg TET T I A AT A AR
femgft sifae & qw Fraoa 40
& ¥ 1 71 g7 miwat @1 sng
q fear « a8y | SO qRE ¥ wraTAHT
F1 Afraz Fwd § gAFT F5 (9%
AL AT | 3iF § § HIAQT § Sef aF
garsfes o fafes a1 awas @
e wfz=gs domfaa vgr & afew s=
#ida ¥ Wi fra 7 3@ a9 &7 #wEw
7 fear #wrv Ay ¥ atfeena &1
TUAT AET FET | 9 a1 F FT 7w
g UF HFGT 91ET 4 39 difyy gare §
gt a1 f& oF wIFHT 97 fggrara
TAT ATgAT T STHT Tg FATTAT AT
fx foedr & awasae Z1 71 & AT
TFT FEd GTHEqra F1 2F FaiET
a0 At g | & srAAr =wgar g e gAi
®IA Hweg FaT w19 F7 g & H
AR § g FgaT =1gar g fF gd
a1 € o o gww AW v fggeaa &
uE) WAL U JIgT AATRAT F7 QY |
g9 37 auE ¥ w1 F2 fog awg &
T OEAIT QRREET WA A
Fia fmar agfomarg adasw 91 &7
AT & faeacy & =7 avg gAme fagwm w0
WIEYST 1T FFT HTH AW & @1y,
avATfaar & ST & arg fRe, au T
F &t & fad, 1 9 a7 .9 @ fw oy
THAEEiRAT dqT &1 g § e &
qqT & qAfeww  § qAawafAar g2
B EFAY & | W9 3G I F 347 g4,
THT | F1 gAT | 3T gaifaw § g
are #4971 7 1 faa1 59 awg & fr mfaeam
q oF FFeEd Nawier fFar ar s o
oF THT 9T g A1 9 fgeg WM qgheew
& gfwaTa g | ag S eI F1 @A
¥ T awar &\ fegeana &y ag W
g & faams S g 1 gwife ag
o geaTR A fgrggem ¥ ady 4 ) g
st Y ot form & awgfafisy, andfasy
T IATRAT UF T oY W GE ANE
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st fezdexfow | g &1 smafearnsh
F1 ST 1 750 oY 1 wfwa afeeaa &8
# Afsz 21 g, wfmam & e
FIX 1A K1 7 qg N ST 7 TR
g¢ W7 fw g qheew qafas &
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A TF 7 g FE g 7oA N
auty Hfeaw qwfes 7 FTHIT &
T T & fog SaEae O, 7w 3
TN SHAW AR, {OL FTIH T FT TE A
IHAARTT T3 AT | FTET F IR
FTEHIT F TAIER A7 STRT H=BT @
FIATaRI &1 F a1 wFaTZ % FHOT
F1 fergeata & amq wAEF A A%
TET F AT AL AT | grentw qirar
T ag w1 fF quewm agr swatad
7 § zafan Frefifat & gaafaa s
qiffeqrd & w7 =ifge | afEw gwa
39 a1 o3 arfsweqr &7 a1 g faar
™ mafem ¥, dRefon ¥ g
@y & 1 1947 ¥ W9 AT ATH
A A1E F F AT q9 AT AT I
aEq AT ST &1 S0 QAT # fE
A AqTE I|FT AdwAT qg gAl fx
ATENTEEY 3 forelt T FT AT T
qET AT | qATFR IAFT qgT AT HEI
T FYT A | IF I AT IWT FIEHIL
# gafafor aIarRa fasge agre
5 | 98 Tm A @ aR a2 qfeaw
qaTfers 1 FEaTg | g0 wwaE g fwgh
o fonT SuTet ¥ sArer A% A
AFTAT FIA FT AFT Ag fwar |
qfrar & ghwr & ag arfae’ @78,
feams oo w0 1 QST 1 arferE
fag |

THE DEPUTY CHAIRMAN: Your
#ime is over. We are very strict today.
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it sfto QR0 HIT : & T FI I
AT AFE A Z L wEFT A
|1 F7 fF f qmTY @1 63 g o
I T2 4F sas! 7+ 7 faar | fow &Y
S qFF T gH ST uT | aqaTsy,
38 ST FT g AT wERT oW F
qFTg A ®F F AW JF WL AT |
gw ghaare fe, g faar | zafey
® 91gaT § fv w1tz a9 & QR uF
Faq Q& w1 A g o fagrgeata & @
FY AIY qTT 9T @S T4 & ( H1{orar FET
Tifgr | gA fggram a AmE FT qI &
SART GRR | W S99 FH AT &
SATET FL WX gEU F HIAA H SN
ET S &1 FHITT T F#I | 04T FE
ZH T TA-Ge1gTHE FT OIFET AT
TR & AT &1 a5 3far 7o
ST AFT § | AL FIAT AHIT GZA F1AT
arfer 1]

SHRI K K SHAH (Maharashtra):
It 1s surprising that my friend, Mr.
Chordia, and others have been com-
plaining that we have no friends. I
do not know what he means by say-
ing that we have no friends Probably
he refers to England and America.
So far as others are concerned, I will
deal with them after I deal with
England and America Now what
do they expect us to do? In 1947
England left the option for States to
opt for India or Pakistan, and in
pursuance of the option Ileft by
England, Kashmir opted for India,
and 1n spite of that if Pakistan carries
on aggression or invades Kashmir,
was it not the duty of England to
tell Pakistan that this is in pursuance
of the arrangement left by England
and what Pakistan 1s doing is not
proper? On the contrary, in spite of
the fact that Pakistan is an aggressor,
we go to the United Nations where
our friends are sitting and for 17
years they have not been able to tell
that Pakistan was the aggressor, and
they have been searching for proof as
if occupation of Azad Kashmir is not
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a proof of aggression What greater
proof do they want than the fact that
the so-called Azad Kashmir 1s in the
possession of Pakistan today? Still
they are not prepared to tell that
Pakistan 1s the aggressor. I am very
happy that you say that still we are
trying

=it famer g A retaY StefEan
ATS AT FA| AZ FgT AT AT

q
F framewsiz fFar §

q
k!
’ii' %0 $\° 5"3 :uqonqugxm_{n’
7Z AX wET |

o} faragar ammTas dycfyar
#3 HAT TH T FgT | F AAALAET 3
T zA AT F g wra s fea a i é,
a8 zH wEAT =nfer |

I am not concerned with America, I
am not concerned with Russia, but I
am concerned with India.

{THE VICE-CHAIRMAN (SHRI M P
BHARGAVA 1n the Chair]

SHRI K K SHAH My friend
twice repeated the statement that we
have no friends or that we have been
losing our friends I will take them
one by one, the major nations and
mmor nations, and will try to convince
him that the policy followed by this
Government 1s the right one, and I
am very happy that the External
Affairs Minister has restricted himself
to the foreign policy followed by this
country since the time the infiltration
took place In these last two months
let us fing out whether the Govern-
ment of India has taken any step
which has been wrong, misguided or
unrealistic

So far as the British Government
is concerned the British Government
can afford to carry on trade with
China, but as soon as Pakistan invades
us and we defend ourselves the
norma] trade relationship is impeded
on the pretext that licences take time
t0 move, and still our Government
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has taken such a sober attitude that
these incidents, if possible, should not
mar the entire future relationship ef
this country with England. We were
talking to the British Parliamentary
Delegation the other day and it was
pointed out to them that in spite of
the fact that the British Government
took up this attitude at the time of
aggression on Kashmir 1t was expect-
ed that st least our normal trade
relationship would remain unaffected.
We have trusted England and in times
of crisis, when you have major trade

relations, you do need sOme spare
parts from that country. Which
country does not do it?> We pointed

out that in times of crisis at least the
normal trade relationship should be
continued and that the normal trade
relationship which we had established
would not be utilised to bring undue
pressure on us. As I pointeq out,
their trade with China will continue,
but our normal trade relationship—I
am not dealing with the question of
aid—s disturbed, and in spite of that
a very sober and wise attitude has
been adopted by this Government
When we were discussing Pakistani
aggression hotly in this country, some
American friends also have beea
writing to friends in this country, and
some of them advanced the argu-
ment, that we as a nation which is
a mature nation, should be prepared
to accommodate or find out a solutiona
for dealing with Pakistan in a way
that our position in the comity of
nations 1s maintained 1 was at pains
to ask them: ‘“What do you want us

to do?” The two alternatives that
were suggested were: either hand
over Kashmir to Pakistan or make

Kashmir independent.

SHRI G S PATHAK (Uttar Pra-
desh): Will they be satisfied?

SHRI K K SHAH: Let us examine
this argument of theirs Some friends
have gone to the extent of saying
that Kashmir should be made inde-
pendent, the independence being
guaranteed by India, Pakistan and
the United Nations. I pointed out ts
them: ““Are you aware that a portion
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of Azad Kashmir was handed over’—
as was pointed out by our External
Affairs Minister—“tg China to facili-
tate Chinese intrusion into Ladakh?
A portion of Kashmir which is in the
illega] occupation,of Pakistan was
handed over to China.” Then I gsked
a question: “Are you satisfied or do
you envisage the possibility that China
may be interested in occupying
Kashmir so that it can control both
India and Pakistan?” Luckily, the
answer was ‘“yes”. Then I said: “In
whose hands this Kashmir will be
safe? In the hands of Pakistan and
China or in the hands of India?”
I must admit that they said:
“It is worth giving thought.” Then
1 said: “Take the alternative of
Kashmir being made independent and
its independence being guaranteed by
so and so. Was not South Vietnam
guaranteed by 14 nations, we were
also one of them? What is happening
in South Vietnam today? On the
contrary an independent Kashmir will
be an easier prey to the machinations
of China”” I am not such a pre-
sumptuous man as to believe that
they do not understand; they do
understand all this. In spite of the
fact that they understand these things
they take up an attitude which is to
gay the least unfair specially in times
of crisis. Still they go on harping on
the same theme. Is it not surprising
that a dictatorship is supported by
the bulwark of democracy, that dicta-
torship which is prepared to play into
the hands of Communist dictatorship
believing in expansionism? Still
when we deal against the aggressive
designs of such a type of dictatorship,
the ultimate argument that is advanc-
ed is: “Would you not help us if we
make a last attempt to persuade
Pakistan from going Communist?”
Even though they know that this
argument is advanced gnly as a cover,
even though they know that the
moment Pakistan tries to go Commu-
nist—I am not afraid of Pakistan
going Communist because East Pakis-
tan is not going Communist with them,
North West Frontier is not going |
€ommunist; Baluchistan ig not going '
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Communist. If in spite of President
Soekarno’s machinations and manoeu-
vrings Indonesia could not go Com-
munist though it is on the border of
China, Pakistan can never go Com-
munist. They are trotting out the
argument that “we are doing this and
asking you to undergo all trouble,
humiliations ang insult simply because
we want to make a last attempt to
prevent Pakistan from going Com-
munist”, I am rarely given to praise
but I must admit that a very realistic
search is going on so far as the Gov=-
ernment of India is concerned, and
very cautiously things are taken into
consideration. The most important
thing that we must remember is this.
I shall quote the dictum of a well-
known Englishman—England is neither
a permanent friend nor a permanent
enemy; England is only a permanent
friend of English interests. And this
dictum must help us to examine our
relationship with everybody. Why
does England take up this attitude?
Would not England like to carry on
trade relations for hundreds of years
with five hundred milliong of people
rather than with one hundred millions
of people? And then I got an answer
which I was searching for. The
answer wag contained in a statement:
‘Oh! India has become the fourth
military power and it might become
the third military power and you must
be cautious.’ Therefore, their eyes
are on the old dictum of balance of
power in Asia. Therefore, efforts at
making friendship do not depend upon
your gestures or your statements.
Friendship depends upon the require-
ments of the policy that g particular
country follows. And wisdom lies in
the fact that we make an effort to
peep into the recesses of their hearts
which contain the reasons why they
follow a particular policy. Ang if
you examine the foreign policy that
is followed by this country, I am sure
everyone in this country will acclaim
the policy that has been followed.
Those days are gone when they forced
us to come to an agreement on the
question of Kutch. We cannot think
of anybody asking us to do so now
What happened at that time? That
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was not the place where it was fo
our advantage to offer g fight. We
should be dependent on our own
calculations in choosing the place
where we should give the fight. And
if with a view to finding out the
intentions of the party who inter-
venes, we give a long rope and are
cautious, there is nothing wrong. Look
at the achievements of this counfry.
This country took a grave risk; when
Pakistan framed g constitution on a
religious basis, we accepted secularism.
It was a grave risk and it required a
great nation to see that this policy
succeeded. What would have happen-
ed if this country had been built up
on a religious basis as Pakistan has
been built up on that basis. You know
what happened there in Casablanca.
There are some Mohammadan coun-
tries which during the last fifteen years
have developed secularism and they
did not fall a prey to all appeals of a
religious nature. That is the success
of it. Today the Hindus take pride in
saying that this country is not only
a country of Rana Pratap Singh and
Sivaji but also a country of Maulana
Azad and Abdul Hamid. That is the
success of thig country. Normallly, we
would not have got an opportunity of
finding out or testing whether in fact,
secularism has succeeded, It is only
when we pass through a crisis, when
the test is applied, that the success or
failure of our secularism is known. In
the same way, take the case of the
Communist countries. One of my
triends, the Maharani of Patiala, right-
ly said that the policy of non-align-
ment has succeeded. In concrete terms
it amounts to this. Even when we
have friends in Russia, Yugoslovia
and other countries, friends of whom
they are afraid, they behave in this
way. But imagine, if we had no
friends, how much lever they would
kave exercised upon us.

PROF. M. B. LAL (Uttar Pradesh):
Mr. Vice-Chancellor, Sir

THE VICE-CHAIRMAN (SHRI M.P.
BHARGAVA): Banaras is very much
in your mind.
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PROF. M. B. LAL: I wish the Vice-
Chairman one day to be the Vice-
Chancellor

SHRI P. N, SAPRU: Which univer-
sity?

PROF. M. B. LAL: Sir, 1 do not
know whether I will be in power when
he will be put in the position of Vice-
Chancellor. So, I am not in a position
to say in which university he would
be assigned that particular post.

Mr. Vice-Chairman, the speech of
the Minister of External Affairs is, no
doubt, realistic in the sénse that it
was mainly concerned with the prob-
lem over which we are most exercised.
But at the same time I feel that it is
rather insipid because it is merely a
resume of certain known facts and
events. It is also incomplete because,
while it deals with the question of
Pakistan’s aggression, it ignores, al-
most ignores, the other problem with
which we are faced—I mean the prob-
lem of possible aggression by China.
The entire House no doubt agrees with
him that Pakistan’s aggression deser-
ves the condemnation of the entire
humanity and all of us bemoan with
him that certain nations failed to face
the situation squarely, and even when
the aggression was committed on us,
an attempt was made by those nations
to equate India and Pakistan as if both
were responsible for the present situa-
tion. It was said by the Minister of
External Affairs that the Arab nations
maintained neutrality. We are happy
to know about it but T am constrained
to remark that we would have been
happier if these nations had been more
neutral than they had so far been.
When we review the speeches delivered
by the representatives of the Arab
nations in the General Assembly of
the United Nations, we feel that many
of them failed to maintain even that
balance of neutrality which they could
have and should have maintained. We
are sorry that the Security Council
failed to call an aggressor an aggres-
sor in spite of repeated reguests by
the representatives of India.

I have no doubt in my mind that no
peace will be possible in this sub-con-
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tinent so long as Pakistan continues
to violate international law, indulges
in subversive and other hostile activi-
ties and commits aggression and the
world fails to forge effective sanctions
against Pakistan’s hostilities and ag-
gression. It seems to me that Pakis-
tan’s old allies have not yet fully
realised that Pakistan cannot be trust-
ed to contain Chinese communism.
They still feel that Pakistan can be
won over through concessions on the
Kashmir issue. They fail to realise
that concessions that Pakistan manages
to extract under the threat of collusion
with China will not in any way be able
to persuade Pakistan to leave China
and side with those who are in favour
of containing Chinese communism.

Motion re;

Sir, I do admit that Prime Minister
Wilson’s Guild Hall speech 15 a good
speech. I do admit that Ambassador
Chester Bowles statement  deserves
our careful attention. But I do submit
to these statesmen that misunderstand-
ings would not have arisen in India if
Prime Minister Wilson had been pre-
pared to make such a speech a few
months earlier, if Chester Bowles had
‘been good enough to make that state-
ment a few months before. I beg to
submit that if thege statements mean
something more than mere exhorta-
tions, they are to be implemented.
"The embargo on India must be lifted.
So long as there is an embargo on
India and so long as other nations, in
pursuance of the policies pursued by
the United States and the United King-
dom, impose an embargo on India,
India has no option but to believe

that India, the aggrieved nation. is
equated with Pakistan, an aggres-
sor, The mere reiteration that

the British frontiers are on the Hima-
layas does not mean much.

Sir, to win over Pakistan it is sug-
gested to have joint administration
over Kashmir. Those who make such
suggestions forget that if Pakistani
statesmen had ever been prepared to
have joint administration with India
in certain matters, this sub-continent
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would not have been partifioned. It
must be remembered that the system
of joint administration all over the
world has miserably failed. The idea
of joint defence on Kashmir also is am
impracticable 'proposition because
Kashmir today is faced with the possi-
ble aggression of China. A large part
of the territory which belongs to the
State of Jammu and Kashmir has bem
forcibly occupied.

SHRI G. RAMACHANDRAN: May I
ask one question? Who has suggested,
what you ecall, joint administration,
and what does it actually mean?

PROF. M. B. LAL: 1 think the
learned Member must be knowing that
the Chairman of this House chose me
to be a delegate to the Inter-Parlia-
mentary Conference, and I visited cer-
tain places in Canada ang the United
States of America. A very distin-
guished Professor, older than mygelf in
age, with sufficient experience eof
Burma and India gave that idea to
me, and I feel that idea is in the mind
of many statesmen even when they de
not say so plainly.

SHRI G. RAMACHANDRAN: What
does this joint administration mean?

PROF. M. B, LAL: He did not ex-
plain it to me. If it means joint de-
fence, I only wish to say that it is not
a practical proposition because Kagh-
mir today is faced with Chinese ag-
gression, and it is hardly to be expecteg
that Pakistan would be prepared fte
shoulder with India the responsibility
of defending Kashmir against China.
That is what I wish to say.

Sir, it is often said that Kashmir is
a symbol of secularism. I have some-
how a serious objection to this phrase.
1 feel the entire country is to be sm
embodiment of secularism if secular-
ism is to prevail in this country.

T feel that we have wasted 18 years
so far as this particular problem is
concerned. Secularism is necessary im



Motion re:

2265

India, not because a part of India is
mostly inhabiteq by Mussalmans who
are otherwise in a minority in the
whole country, secularism is necessary
in India because India is inhabited by
persons professing different faiths. I
would say that secularism is the deve-
lopment of a secular ecivic culture and
that the development of secular civic
culture is necessary for progress in this
country, Even if India had been in-
habited only by the Hindus, even then
secularism was necessary for the pro-
gress of India. Therefore, all possible
attempts should be made to promote
secular. Civic culture and secular,
democratic spirit in this country.

As I pointed out in the beginning, I
am sorry that sufficient attention is
not paid to the problem of conflict
between India and China. I do main-
tain that China ig our enemy number
one, Pakistan dared to commit ag-
gression in August because somehow
or other Pakistan tended to believe
that when the conflict would develop,
China would come to its aid and India
would not be able to face at least the
combined might of Pakistan and
China.

1 would therefore beg of the Foreign
Minister and the Government to take
due note of this particular fact also
and to project our diplomacy in such
a way that the world might be able to
know properly that China is a great
menace not only to our freedom and
integrity but to the peace of the en-
tira South East Asia as well as that of
the whole world. We may remain
non-aligned but as Pandit Nehru said,
there is no non-alignment against
aggression and, therefore, it is our duty
to mobilise the public opinion of the
world in a manner that we might be
able to secure the greatest support,
moral and material, against that great
aggression which we will have to face
one day. I do not wish to condemn
Indian diplomats who are discharging
their duties to the best of their abili-
ties. I do not think it ig proper for
this House to name a particular dip-
lomat and say that he is good or he is
bad. It is for the Government to see.
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I, however, feel that while our diplo-
mats have projected their diplomacy
to the grave Indo-Pakistan conflict
with which we are faced to-day, much
greater projection is needed. A lot of
our time was wasted in projecting the
world policy of India rather than
India’s own policy and India's own in-
terests. This is all that I wish to say.
I do not wish to take more time of
this House.

SHRI D. B, DESAI (Maharashtra):
We are discussing the foreign policy
matters when we have to face our
hostile borders. As the Prime Mini-
ster said, the peace which we are
having on the borders is quite an un-
stable thing. There is a menace from
Pakistan. There is at the same time
the menacing attitude of China also.
So in this context, when we consider
our policy in regard to international
events, we have to take into conside-~
ration the various attitudes of all the
Big powers in the world. There is
much talk about re-orientation of our
foreign policy but re-orientation is
not explaining or giving specific ins-
tances, So when we consider our
foreign policy, it is said that non-
alignment is the corner-stone of
our foreign policy. As some Mem-
bers have put it, non-alignment is a
“vame. The Goverrment of India or
the nation has to put content in this
frame. For instance. non-alignment
mav mean friendship with everybody.
Non-alignment may mean enmity with
none So this is the gap, namely,
friendship with all and enmity with
none, We have to cover it and some-
times we 'may go this way or that
way. So in the present context,
when we were attacked by Pakistan
ang Pakistan was supported by China,
it was a case whether we should {ake
the help from any other nation in the
world and we tried for that but we
have seen that the so-called bulwark
of democracy, namely, England and
America, could not come to our aid.
On the contrary they exerted every
pressure on us that we ghould have
a moderate attitude or we should
have surrendered to Pakistan but be-
cause of the wave of nationalism we
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could not do it. None of the foreign
powers also could pressurise us to go
that way but the intention of the Big
Powers, specially Great Britain and
U.S.A., was that we shoulg moderate
our relations or that we should have
friendship with Pakistan. This 1is
the attitude taken by the UXK. and
the U.S.A. These countries, for the
last 18 years, have never hidden their
displeasure aboul our policy of non-
alignment. They have always advo-
cated that India shoulg be or the
Indian Gove-nment should be a sure
ally of the British and American dol-
lars but the Indian Government and
the people did not like it and could
not dare to do it because foreign policy
1s always a reflection of our internal
policy. India is a free country poli-
tically but still economically it is
dependent for various matters on
Great Britain and America. This de-
pendence is increasing day by day
angd therefore we are always prone
to be influenced by these Great Pow-
ers and we have always to surrender
to these countries, Therefore, when
we say non-alighed or about having
an independent foreign policy, we
have always to surrender our inde-
pendence in political matters in cer-
tain cases as in the case of, say, bases
or tn the Afro-Asian comity. Take,
for instance, the joint defence plan
put before us some time back. We
were hesitant. Now the British Gov-
ernment, in alliance with the Ameri-
can Government, have come forward
to establish g military base in the
Indian Ocean. We have just opposed
it and we are not in a position to
resist it or to resist it in such a way
that it may not take place. It is not
in our power to resist. So that is our
independent position in the foreign
policy 'matters.

So, when we say that we must have
an independent foreign policy, we
must first establish qur political inde-
pendence, our economic independence,
our independence in all types of poli-
cies. So when talk of re-orientation
taking place, I would say that we
should not fix our policy matters or
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decide our policy matters looking to
the faces of the Great Powers, We
huve to fix our policy or decide our
policy so that it is suitable to our
Indian conditions. I may say that
our foreign policy should be Indian-
ised. Then automatically it must be
in the interest of the people. Sgo if
we have to be independent, economi-
cally we must have our own industrial
development, we must have our gwn
agricultural development, we  must
have our own gocial development. In
every field we must be independent.
That is the point.

The second point is that when we
have to deal with certain policy mat-
ters or p.oblems, or when we want
to have some approach regarding in-
ternational events, other countries
should be in a position to seek our
help but in thig position we have to
consider whether we should go this
way or that way. We have to con-
sider whether we should side with
America or whether we should side
with Russia., So this is not the position.
And in some cases always we have to
look at the face of, say, a Russian
diplomat, or an American diplomat,
and decide about the policy. This
should not be the case gspecially after
the India-Pakistan conflict when we
have experienced that the foreign Gov-
ernments may not be able to help us,
because they decide their foreign
policy in the interests of their own
countries. So we have to be more
vigilant regarding the policy of, say,
non-alignment, or independent foreign
policy. In that case 1 may suggest
this. Now if we go for aid, the Prime
Minister has just announced in Madras
that he may visit the United States
very soon, and the press reports which
are coming from America and other
countries point out that unless our
Prime Minister goes tq America, we
may not be able to get the necessary
food aid, so If this is the position,
then it is just asking us to beg. This
year especially we are facing an acute
food shortage ang automatically we
have to ask for food from one coun-
try or another, and America is the
only cauntry which can supply us
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food. This is the position no doubt,
but does the United States think that
we should go begging? And in that
case does our Government go with
thig attitude that we have no other
way but to get our food requirements
from America and so we should do
anything? And automatically, the
corollary or the result is that again
we have to balance our attitude with
the Soviet Union. So this type of
attitude taking a zig-zag course, or
this riding on the horns of a dilemma,
is not helpful to our foreign policy,
and it may not help us also in our
independent economic development.
So we must first establish in our own
countty that we will develop our
economy, we will develop our agri-
culture and we will develop our indus-
try standing on our on legs. We
must ask our industrialists in India,
we must ask our agriculturists in
India that we have to develop on our
own strength. But this advice or the
Govern'ment’s request is not heeded
by the industrialists in this country.
That is a fact. So first the Govern-
ment, if at all they have to follow
an indepnendent policy abroad, must
look to the industrialits in this country,
whether they 4are heeding the ad-
vice or the suggestion or the
request of the Government. Be-
cause it is a sort of request, the
Government is not in a position to
compel the industrialists, the Govern-
ment is not in a position to compel
the blackmarketeers ang the Govern-
ment is not in a position even now
to compel the people who have hidden
black money. They have been re-
questing and they have been simply
requesting them in the last three
‘months to give gold, to give the black
money with them, giving any type of
concessions to the industrialists and
black-money-people. Still it is very
difficult to get them and there has
hardly been any result worth men-
tioning, Only a small quantity of
gold has been invested in the Gold
Bonds, and even the Defence Loans
have evoked very little response from
the Industrial community. So, if this
is the attitude of the industrial com-
munity in this country, it means that
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the industrial communify in India
is influencing the Government that
India should have friendship, firm
friendship, with the Uniteg States. So
the industrialists in thig country
want that India shoulg be aligned
with the TUniteq States and Great
Britain, ang have friendship witn
Pakistan., On the contrary, the
people of India want India to be free,
India to be independent of foreign
influences, India to be completely free
from all types of foreign gomination.
So this is the clash between the two
interests, interests of the people and
interests of the industrialists in this
country. So the Govarnment of India
has to choose between these {wo,
whether they are going to help our
industrialists in taligning themselves
with the United States and Great
Britamn. or are going to choose the
road the people have asked for and
the Government has guaranteed up
till now. Now, especially after the
India-Pakistan conflict, Government
hag guaranteed that India will have
a self-reliant economy, that India wil
have a self-reliant defensive arrange-
ment, that India will hwve a self-rc-
liant political sovereigaty. This is
the guarantee, this is the assurance
given by the Government of India to
the people. So this i~ - p2ruiiar pro-
blem which the nation will have 0o
consider, or the Parliament wi:l have
to consider, and the Government of
India must give a concrete answer.
Otherwise it is going to 'mislead the

people. We are giving slogans of
independent economy, independent
political line. independent foreign

policy, but at the same time we are
asking American industrialists, we are
asking Indian Industrialists to co-
operate or collaborate with them and
establish our industry here. We are
asking our peasantry to give their
blood and increase food production,
but at the same time we are prepared
to give any type of concession fo those
who are just giving us food, wheat or
something of that sort. So this is
the crux of the problem, and if the
Government of India comes forward
with a clear answer to all this, that
will have served the real purpose of
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this foreign affairs debate, and that
will help us, that will help the coun-
try and that will create a clear con-
fidence in the public. This is all I
have had to say.

SHRI S. N. MISHRA (Bihar): Mr.
Vice-Chairman, as on a previous oc-
casion. Sir, I am again =a residuary
legatee of the debate that pas taken
place today. I hope, tomorrow morn-
ing I would be able to dwell on some
of the points which I want to bring
to the notice of the House in a much
fuller manner. But with your per-
‘mission. Mr. Vice-Chairman, I would
like to make one point straightway
even now.

The House, t0 my mind. has not
addressed itself to the crucial ques-
tion of the day, namely what modes
of action—not a change in policy—are
required to enable us to builg a self-
re iant and independent defence, and
a self-reliant and independent eco-
nomy These constitite, to my mind,
Mr Vice-Chairman, the real, solid,
concrete basis of any independent
foreign policy, and unless the House
addresses itself to this task seriously
and makes some concrete suggestions,
I do not know whether we can look
forward to a very comfortable time
in future,

Now, Mr. Vice-Chairman, it ap-
pears to me that quring the course of
this debate the hon. Members have
again not taken cognisance of a very
important fact, that is, that the old
equilibrium, both in the international
and domestic spheres, had been dis-
turbed to an extent. T do not lament
this fact. In fact, the very process
of vprogress requires the disturbance
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of an old equilibrium and the creation
of a new one. There is no particular
vi tue in a standstill or stability, and
we have to go on disturbing old equili-
bria andg crealing new ones. But I
would also like to add that thereby
I do not want to suggest that this
disturbance has taken place for the
first time now. In fact even in the
year 1962, when a ‘major confrontation
with China took place, there was a
major disturbance of the equilibrium.
But the whole question, Mr. Vice-
Chairman, is whether we are going to
be able to create, as we did in the
past in the year 1962, a higher equili-
brium, or whether we are going to
settle down at a lower equilibrium.

Now when I was saying that the
equilibrium both in the international
and national spheres had been dis~
turbed, I wanted to explain it at some
length, so that the House might fully
realise its implications.

Take, for example the domestic
sphere fo begin with. How is the
equilibrium going t0°bé disturbed?

You know, Mr. Vice-Chairman, that
the Prrme Minister had said during
the course of the debate in the last
Sesssion that the country might have
to be prepared for less of development
and more of military expenditure.

THE VICE-CHAIRMAN: (SHRI M.
P. BHARGAVA): Mr. Mishra, you
might further elucidate the point to-
morrow. The House stands adjourned
till 11 a.Mm. tomorrow.

The House then adjourned
at five of the clock till eleven
of the clock on Tuesday, the
23rd November, 1965.



